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SHRI M. M. DHARIA : No, my point is if
the Chairman gives permission, it should be
the right and privilege of any Member to
make mention of such incidents that take
place in our country. So, I cannot agree with
Mr. Sinha, if your permission is taken. But if
your permission is not given, then no Member
should be allowed to have his say. That is
my only submission.

MR. CHAIRMAN: We now go to
legislative business. Mr. Jagjivan Ram.

THE RICE-MILLING INDUSTRY (RE-
GULATION) AMENDMENT BILL, 1967

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE.
COMMUNITY DEVELOPMENT AND CO-
OPERATION (SHRI ANNASAHEB
SHINDE) : Sir, I beg to move for leave to
introduce a Bill to amend the Rice-Milling
Industry (Regulation) Act, 1958.

The question was proposed.

SHRI BHUPESH GUPTA (West Bengal) :
Sir, on a point of order. Now, here, Sir, he is
introducing a Bill copies of which we have
not got.

MR. CHAIRMAN: Both the English and
Hindi copies have been given.

SHRI BHUPESH GUPTA: Then it is all
right. Sometimes Bengali copies also should
be given.

MR. CHAIRMAN : The question is :

"That leave be granted to introduce a Bill
to amend the Rice-Milling Industry
(Regulation) Act, 1958."

The motion was adopted.

SHRI ANNASAHEB SHINDE: Sir, I
introduce the Bill.

THE REGISTRATION OF BIRTHS
AND DEATHS BILL, 1967!

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI K.
S. RAMASWAMY) : Sir, I beg to move for
leave to introduce a Bill to provide for the
regulation of registration of births and deaths
and for matters connected therewith.
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The question was put and the motion was
adopted.

SHRI K. S. RAMASWAMY: Sir, I
introduce the Bill.

MOTION RE FOURTH FIVE-
YEARPLAN AND RELATED
MATTERS— continued.

MR. CHAIRMAN: Now we go to further
discussion on the Motion regarding the Fourth
Five-Year Plan. Mr. T. N. Singh.

SHRI BHUPESH GUPTA (West Bengal) :
Sir, the Prime Minister made that statement. I
find that generally she is absent. Has she taken
a holiday along with the Plan holiday?

MR. CHAIRMAN: She must have been
busy otherwise. But the other Ministers are
here.

SHRI BHUPESH GUPTA: We seem to be
living in a period of holidays. Has she taken
holiday from the House?

MR. CHAIRMAN: The Official Language
matter will be taken up after we dispose of the
Bill regarding Haryana.

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT) : I am here on behalf
of the Prime Minister.

SHRI BHUPESH GUPTA : He says "I am

here on behalf of the Prime Minister." Proxy
is good, Sir, . . .
SHRI AWADHESHWAR  PRASAD

SINHA (Bihar) : The hon. Member should
know that the Prime Minister has her
obligations to the other House also.

SHRI BHUPESH GUPTA:
obligations to this House also.

She has

SHRI T. N. SINGH (Uttar Pradesh) : Mr.
Chairman, Sir, the other day. . .
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SHRI T. N. SINGH : ... I was referring to
some of the imbalances and the distortions in
the economy and I had suggested that merely
presenting Annual Plans will not meet the
needs of the situation. What was very im-
portant was that the Planning Commission
should be asked to prepare a draft Plan or a
programme of action for the two or three years
before the final Fourth Plan can be placed
before the nation. I said this because I felt that
in all these years, we have developed certain
distortions in the economy and certain
imbalances and strains have arisen which need
remedial action promptly. Without remedying
this state of affairs, it will not be possible to
have the regular Five-Year Plan in action in
future. Therefore, I made some definite
suggestions. . . .

(Interruptions)

Sir, some decorum should be observed in
this House.

[THE VICE-CHAIRMAN  (SHRI M. P.

BHARGAVA) in the Chair.

Sir, I feel that the time has come when the
nation should be given a plan of action for two
years or so, that is during the period when we
will be having Annual Plans only. This system
of Annual Plan means proceeding from year to
year. What will be happening is that we will
conform to the Draft Outline of the Fourth
Plan, which has not been accepted by the
House. We have got to end this state of affairs.
The Planning Commission should be asked to
present a two-year or three-year plan of action
so that the distortions and the strains in the
economy may be remedied. That is the first
thing to be done. Without that being done, the
Fourth Five-Year Plan that we may have in
future will not succeed.

Now, what are the distortions in the
economy that we are witnessing to-day? Let
us also be very clear about that. There is
recession, but at the same time prices are
rising. We have invested large sums of money
in various projects involving thousands of
crores of rupees. Plants have been erected.
Factories have been set up. Yet they are not
producing to full capacity. Then there
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are also various other imbalances in the shape
of sectoral imbalances. Agriculture is lagging
behind. Industry in. certain sectors has gone
ahead but in-certain other sectors there are
shortfalls. There is no tie-up between irri-
gation, power, etc. All these sectors have got
to be tied up properly. Then only we can have
a balanced programme. That is why I suggest
that the defects that are noticeable today in the
shape of distortions and imbalances should be
remedied first. It is not possible to do that
overnight or in two, three or six months' time.
We require a definite plan of action and that
plan of action should be prepared by the
Planning Commission. That is my contention.

Now I have one or two more points to make
in regard to some of the imbalances and
distortions in the economy that we witness
today.

SHRI BHUPESH GUPTA: You call it
distortions?

SHRI T. N. SINGH: I have always called it
distortions, not recession. I say 'distortions'
because there are certain things which should
have happened if normal economic forces had
been functioning. We have to remove those
bottle-necks or those impediments to
economic development. For instance you have
full capacity for going ahead with a big
railway programme. Yet somehow or other the
railway programmes have not been activised.
The result is that the engineering industries are
languishing. We have got enough steel,
enough engineers, engineering factories to
take care of these things but still it is not being
done. So, these are some of the things which
should be looked into. I would personally
suggest a programme of activising our railway
programme and such other programmes which
will in turn revive the industry, particularly the
engineering industry which has met with the
impact of recession first. Then I would also
suggest that every effort should be made to
take the maximum use of our investments
already made.

I might say that there are many very-
excellent public sector projects. Take
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[Shri T. N. Singh]

for instance the Heavy Engineering Cor-
poration at Ranchi and Mining and Allied
Machinery Project at Durgapur. These
projects are a matter of pride for us. But
unfortunately they are not running to full
capacity. There are various difficulties being
encountered by them, I personally feel that the
people who were the greatest devotees of the
public sector have all these years been the
greatest critics of it. Unfortunately I find
misdirected zeal to run down the public sector
projects ; they are not being allowed to run
smoothly and efficiently. There are all kinds
of difficulties and troubles created day after
day. I am saying this in all humility ; I am not
saying it with a view to criticising anybody.

I appeal to all sections of the House and
through this House to every one outside in the
public that it is a question of survival of the
nation itself. Unless we do something to see
that these great public sector projects are run
to capacity, we shall be facing disaster, serious
economic disaster. What will happen is that
for all time to come the public sector as a
measure to reach our socialistic goal will
become defamed and will be out of fashion
altogether. Therefore it is our duty to see that
it is concouraged, in spite of its short-comings.
It is essential that all sections of public opinion
should join in making the public sector a great
success. Labour and management amity is
necessary and so are many other things. At
present what happens? If there is anything that
goes wrong in a public sector project, we
always invite some foreign experts to advise
us to remedy it. That is a sorry state of affairs.
Our engineers and technicians can do the job
provided we give them the necessary
encouragement. So let us give encouragement
to our young technicians and engineers who
are doing a very difficult job in these projects
so that they become successful.

Then on many occasions I have urged the
need for making the maximum use of our
talent, our engineers and our technicians.
That is the only way
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whereby we can reach our goal of self-
reliance. I think that one of the reasons for
imbalances, distortions and strains on our
economy is that we have to continuously rely
not only on foreign assistance in terms of
money or financial aid but also technicians for
running our own factories, factories which
have been in existence for a number of years.
Whenever there is difficulty, we call
somebody from outside to rectify things. I
think our people can do it provided
encouragement is given to them. It is really a
tragic thing. As a result of our own quarrels
and internecine troubles and animosities we
are almost finishing Durgapur Steel Project. 1
was shocked and pained to see the state of
affairs at the Durgapur Steel Project.
Therefore it is time we wake up to the
situation; it is no use playing with these
projects in this manner.

I have time and again referred to the need of
self-reliance. ~ Self-reliance cannot come
without planning and proper strategy or
programme of action. It is a very difficult
subject. But what I feel is that at least in more
than 50 per cent, of the cases where we are
relying on foreign aid this can be done if we
compel our men to sink or swim in the effort
for self-reliance. That is the only way of doing
it. Of course, there must be some
encouragement from above. I in fact know of
very difficult cases where the machines were
not running well and our engineers were able
to set them right. For this there must be en-
couragement given to them. When they know
that there is somebody to help them encourage
them they will do thing better. Therefore we
have got to take a decision in certain important
matters to do away with foreign aid
completely. That is one way of doing it.

Then we have got to have a well thought-
out plan of action. For that also I suggest that
we should have a well thought-out
programme. With regard to the raw materials
that are to be imported, we should have a pro-
gramme of meeting such imports by exports.
We shall have to tighten our belts to do that.
This will involve some
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sacrifices and for that purpose it is necessary
that the whole nation cooperates. So, what [
feel is that we have reached a stage where we
should have planned action for self-reliance
and fight distortions. It may take one year or
two years to set right these distortions in our
economy. It cannot obviously be called the
Fourth Plan or the Fifth Plan ; it will be an
interim Plan for this purpose. We should not
have this system of pauses in our planning.

The second thing that T would suggest is
with regard to these strains and imbalances.
Let us have some planned action and
programme to meet them. If we do that, I am
sure after two years' time we shall be in a
position to have a really good Fourth Plan.
That is my humble suggestion. Thank you.

ot fameemir weAEEEt |efyar
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fr 377 490 g0, a1 qg A8 q90 A
s (wae &7 & Hrag fqatfa s
AN (L e cadt i G R E S
A g1 A1 9% 73 Afawrd @ FT @
@z ar fgam v 2fefaam -
HiE F7 AT FAT 79 F7 A9 & H oA
wifers 1 a%ar @ g s a2 )
wre fgrm F fa zmw qarea a9
Fiw Wl A FEA AT mww 7oA 2w
qAad ¥ wifsws dg o 9 =T
AN T, AL AFHT ATE TS AT TH 9
femr m=t s s faady @99 2
qodfr 1 ooy feafa § & srdwe w2
fward1 2z =z 4@ F1 FIH TF 57
afer fe g “adE wigw” A WEd
# s afr v owga § ar wqreAad w
fia o1 “mifsma &2 07 39€ dnAT
HTAEAT EET 8, IAE fEady & i
[T FET £ AT 99 A7 FOA F T AT
FE AT AT HwH( EAT AT WA AR
F-afan azft | IHH qg AT § qE7
TET AT ARAL, Tl AT AZ qEA, AT
st o) w7 g o7 @ G i
FT AT AT w4 ¥ uzey sl
H &1 &M & a1 A ET

G RN B 1 S A

- FEWT A ST i s, gaE wf-

AEAT 3T A A AGT TATT FI-AT FH
fFqr o | 9,5 B1 78T & THE IAIT | g2
aT FTEA AA TZ F AT IHAT AT
97 Fur s S @ g AT faw wa
famr w27 & f& & 9893 5om, 7 3393
FITATT FWIT A R BNFEF TET TEA |
zw gre w40 fF afs @2 gF sam
AT TWF AT IAN AW F AT A g7
FRft #1T IAET siwEAl T FEEf

dramr wEgw zwa g7 fza 2 =
Tofr-famior & wet & 51w Al T w1



4455 Fourth

g« fn Wi | WE FWE AR 9T T
faufor & ag @i Ser@ #1 ST @S9
fo ‘Gt fewfae” @ @@ s
| ag wEa 4 f& gwd aemT e

afqr Fr wigdr & a1 48 W W F

fadr | g TF" oFHe (e &
o “Gepdt faew & snaTe 97 SR
gremizg ® fawdft | 38 afon ey
mENET 4% TOW (A FT 4 W Ag At
ez & fadior § oF @ 7 qFAT 4 a2
K 7 AT aoEfy | FEar w@ fw of
FqH A OAFS A Al qT AF A
i g Taa E A9 gw gEr I
F1 foeew o wifed v gv =fem & o
A dEr 79, FEA & T fT T A
FarTsr & ar Sf FET 39, T ¥ T ol
dor g5 w1 weg-faaior F 19 § 797 95 )
@7 ZEIT g A0 A1 FFaew A qafy
¥ waw 7z faega swa adi &1 vOw
zaqr  Fivtyee A fzan aan g b
FL AT ATA § WIE AT A TET AH AT
A% aua ® A8 e fE wmofEar w@
w7 A% Y 24q 3 SfFeET g wiEE
FFTIEZ FY AL TAC TGN TT TF AL
faqi 99a A A faaT A gl |
i T fAA W A ET W IAAN
awA F g ASEfE T TEW I A
‘qmady’ W e FT & AT T
A9 F OH AT AT | AT qZ AT
seaw & 5 s faefaferas fen
s .fgw @07 AW F T g a9
3 fag ¥ foezw @ ofvads @0
Tz

= qA-AE ST wifa A
T F fAn AT AW IBA AME |
wagdh ¥ afwmr grfes w@w wfed
T TAy fad geET 9EM A A
zzdft ¥ | Wi qZ ACEIC AT AT AT
qf 2 f§ 9a A% w4 gTA A F IM@,
AT A% AF A%A A G WA, T4 AF T

[ 18 DEC. 1967 ]

Five Tear Plan 4456
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THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : The House stands adjourned
till 2.00 P.m.

The House then adjourned for
lunch at one of the clock.

The House reassembled after lunch at two
of the clock. THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA) in the Chair.

SHRI A. G. KULKARNI (Maharashtra) :
Mr. Vice-Chairman, Sir, I am really sorry to
oppose the deferment of the Plan as suggested
by the Government because the agriculturist
and the small industrialist community is
already feeling a great pinch in the last two
years due to recession. So I am very sorry to
oppose the deferment of the Plan and I will
address myself to that aspect.

The strategy of National plan was evolved
by the late Pandit Nehru to make political
democracy worthy and meaningful by
attaining economic democracy which formed
the kingpin of his thinking, vision and action.

It is a well known fact, but too often
forgotten by our planners, that resources are
generated in the very process of development.
As such it is very
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[Shri A. G. Kulkarni] hard for anybody to
believe the Planning Commission's
explanation that the economy is having a
'Plan Holiday' because of paucity of
resources. That an expert body like the
Planning Commission should have been
caught in the whirlpool of development and
resources was a great disappointment to
those who pinned high hopes in the develop-
ment of this vast country through integrated
programme of economic revival by planning.

The Prime Minister in her opening-
address to the National Development
Council has observed that "to bring about
orderly progress in the country. we cannot
yield to the temptation of enjoying transient
popularity either with the masses or with the
vested interests by catering to a short-
sighted view in matters of vital importance
concerning our development."

Mr. Vice-Chairman, the Prime Minister
in her statement in the Rajya Sabha has
stated that the continued drought and the
two wars which necessitated increased
defence outlay have accentuated such a
vulnerable economic position.

1

Due to the advent of new thinking on ;
planning, as announced by Dr. Gadgil, Deputy
Chairman of the Planning Commission, whose
wisdom we all respect, j we are looking to a
new era in 'Planning Strategy' where greater
stress 1 would be given to State and District
level plans, that is, grass root strategy of
planning inclusive of restraint on consumption
to hold price line and to adopt public
distribution system and vigorous procurement
of foodgrains. It seems that the lack of
resources and non-cooperation from Chief
Ministers due to political differences to fall in
line with the national strategy of resource
mobilisation where the Centre and States must
coordinate and cooperate has created an
immense frustration in the minds of
responsible public opinion at national level.
Dr. Gad-gil's emphasis on providing a basic
plan frame has withered against the political
non-cooperation from States.

[RAJYA SABHA |
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The Planning Commission's analysis of
the current economic crisis as something
"beyond our control due to drought and
wars" is not convincing as in the absence of
any scientific analysis of the causes of the
present difficulties which alone could hav,
produced positive framework for the future,
it is a pity that the Commission could not
think of anything new except agricultural
income-tax which also has been rejected
outright.

The leaders should have displayed
statesmanship and wisdom to take the lead
in the building up of a national consensus
for the more enduring and worthwhile tasks
of national development at this turning
point for the country.

What it all signifies is the steady and
continuous degeneration of the deve-
lopment process once its momentum was
allowed to sag at the close of the Third Plan
which apparently registered exhaustion of
the economy's potential for development
within the existing framework of planning
and resource-raising policies and devices.

Against such a background the para-
doxical situation is witnessed in this country
of recession in industrial activities on the
one hand and inflation in foodgrains and
strategic industrial raw material on the other.
The vicious circle of wages chasing prices
and vice versa has created imbalanced
economic distortions. The ill effects of
devaluation, the lack of courage in enforcing
disciplinary, fiscal and other measures to
boost exports and to encourage indigenous
substitution have further aggravated the
entire economic and industrial progress in
this country. This challenge must be
accepted with courage as an opportunity to
work hard, observe discipline and co-
operation of all the community at all levels
is most vital.

In such circumstances I think that the
reversing of the planning process will create
immense harm and frustration: whether it is
a five year plan scheme or one year scheme
the development system must be recast as a
practical and
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common man's approach. We need not be
carried away by only "growthman-ship".

Immediate provision must be made for
development of agriculture wherein the
schemes which give quick yield must be
implemented and funds provided. The minor
irrigation  schemes. land  development
programmes, supply of high yielding pure
seeds etc., must be provided for.

The policy enunciated by the laisses faire
economists of fixing incentive agricultural
prices based on consumption oriented
economy must be discarded and the costs
incurred in agricultural operations must be
given due credit to calculate incentive prices.
The incentive agricultural price of staple food
must have some relation on the one hand with
the return per acre in cash crops and
profitability on the other. The vagaries of
nature must be considered as a handicap in
favour of agriculturists. The entire pricing and
marketing mechanism in the agricultural sec-
tor must be so oriented that production must
be accelerated and support prices must always
be available to fall back in emergency.

To create the infrastructure to suit the new
hybrid strategy to take care of improved quick
yielding seeds, pest control and lots of other
measures should receive priority. To match
the increased agricultural production on
account of the new strategy a suitable agro-
industrial complex must be planned and built
up in rural areas. This complex must think of
meeting the mechanised recivirements of
agricultural production and processes like eco-
nomic harvesting, storage, transport and
marketing. The vast ancillary engineering
development in this field will open a new vista
to entrepreneurs in rural areas. I mean the
necessity of providing small tractors,
threshing machines, post-harvesting
equipment, improved godowns, provision of
refrigerated storage facilities inclusive of rail-
way wagons will inject the Industry in
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Agriculture. As au instance in point why we
cannot export our horticultural products like
plantains, grapes, papayas etc., is utter lack in
refrigerated storage and transport by railways
and shipping companies. What I find is an
utter neglect of potentialities of development
in agriculture as a foreign exchange earner
and immediate action must be taken to
improve this neglected field.

The same sad story of lack of visionary and
imaginative planning is there in Industry
where the major culprit is the poor
performance of public sector which has
blasted all hopes of creating additional
resources for further development. The only
lacuna is the problem of "Good, efficient
Management" and  decentralisation  of
authority.

There is immense talent available. I mean
the younger generation, which is itching for
opportunity to show their technological and
managerial talents in the national interest. The
Government must throw away the
bureaucratic approach and take the challenge
by the forelock and allow young technologists
to meet the situation.

The imbalance in the development of big
and small industries is a result of faulty
licensing policy and implementation of
Government of India's Industrial Policy
Resolution and it is a chronic ailment which
has grown with the Plans.

Mr. Vice Chairman, the Hazari Report has
rightly brought out the deficiency and it will
be a golden day when the Government will do
away with complacency and will evolve an
integrated policy of growth of various sectors.

It is an irony of fat, that during the last
three plans, the contribution from big factories
to the Gross National Product has increased
from 6.3 to 10.3 per cent and is reversed in the
same proportion in the small scale sector.

Am I to understand that a chaotic condition
created by faulty execution of social policies
is the outcome of imaginative lead and vision
given to plans by the late Prime Minister, I
mean Pandit Jawaharlal Nehru ?
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[Shri A. G. Kulkarni]

The entire fault is the Steel frame or the
burecaucratic apparatus which is not
prepared to take risk and shed its authority.

The apparatus which we are utilising for
bringing out the plan strategy, I mean the
bureaucracy, is to be singled out for these
ills because this frame which we have
inherited from the British has no desire to
participate in development and share in the
rising hopes of the toiling masses who want
to improve their lot even at the risk of
mistakes.

The disastrous effect of the devaluation and
the half-hearted implementation of the post-
devaluation measures to boost exports and
curtail imports has exposed the weakness of
the Government machinery. The courage with
which the Wilson Government has announced
post-devaluation measures in j Britain is a
classic example of foresight.

The Government in Britain has risked its
popularity and approached the na- ; tion with
austerity =~ measures to  curb | Internal
consumption, introduced dis- j clpline in
the Labour Unions, put in the cold storage the
wage increase demand j to avert a national
calamity and has encouraged the Industry
for increased °, efforts to boost exports.

In contrast with this our half-hearted
measures in implementing post-devalua- j
tion measures have landed us in a diffi- ' cult
economic situation wherein we find 1 that
exports are falling and though |Import
Substitution' is an article of faith with us.
instances are not lacking that the liberalised
imports have accentuated recession.

The Imports substitution is a farce. The
Government Departments, whether at the
Centre or State level, are vying with each
other in insisting on imported machinery,
whether it be a turbine, transformers,
fishing trawlers, marine engines, rice mills
or diesel engines for tanks at Avadi. It is a
pity that leaders In the Government are
feeling shy to enforce rigid import control.

[RAJYASABHA]
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The exports require a meticulous effort in
building an international trade. We must
encourage development of active
salesmanship. Production of quality goods
should be backed by servicing facilities
abroad. We have only provided schemes
without any interested organisation to
implement policies to meet this vast effort.

We have come across instances where the
major slice of the import bill is on account of
the public sector which has got a green signal
to import anything while we frown on the
private sector when considering their
requirements for strategic raw materials. But
in our export trade as against the larger share
of imported material by the public sector,
their contribution to export is negligible. How
can we blame the private sector when our
own sector itself is lacking the vision and
desire to plan its exports?

The present economic condition of high
prices in the home country is a very attractive
bait for the industrialists in this country to
exploit home markets instead of actively
participating in exports.

To curb all such malicious tendencies, the
time has come to Introduce penalty measures
if proper export effort is not adhered to by the
private sector or the public sector. . .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Please wind up.

SHRI A. G. KULKARNI : Only two or
three minutes. I may support the scheme of
compulsory export of, say, 10 to 15 per cent
of production by every industrialist who
receives imported raw material.

To wind up. I may say looking at the
condition that the present difficulty of
resources mobilisation must receive active
consideration by us. What I mean is. the
measure  suggested by the Planning
Commission, the agricultural income-tax is
absolutely out of date and impracticable
because agriculture is
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never a sustained industry which is dependent
on rain. That is why I suggest that the public
sector must be made to pay the return for
development of this country. Increasing the
agricultural output, exports and all such
nation-building activities must be put into
gear, and deferment of the Plan Will not help
the development of this country and to get out
of the recession.

I have done. Sir.

=i dto oFe HEF (192:7): AT T
A5, F4T AT AT TF 039 T AN
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et 3T adi e ) SART S R
Ay, TER AT TEAE A § IAAT A9 A
AT ZAF AT FT AT AOEHT TEAT
g wafma @ smgar g fe s Ay A
araTe ¥ 3n wrfEd f& s qrer
#1 fergem o fawsr aars 417
AT WAAT 2 IAET ATAA B TATT A
FqTE | A faw gafan qd a9E
f zwiy Zor§ 4% 9% FA FILAAL A
w2 gufad awFa FOATEl R AT
T mqE H oA w1, At Wl TEA
& i frgeama & 99 72 &, 99F1 AT
wEe AW A AMEAT A4 | AT
e &t % fasm § 99 ¥ 30 7940
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wifed, fr ag ) e I e
= Al # amwa raRe A 7 |
I TH ATE A1 AAAT Tt A1 AR
| wﬁaﬂ?ﬁrmaﬁmaﬂ?m%ﬁﬁm
- wat fagragrg Faer AT A FT AT

AET T

safed a7 Y A T g9A ¥ A
3w g0 mAwA gl A1 T
A Far & A7 A o ﬂﬂT‘lTBﬂTﬁﬁﬁ
fergram A THTTHY & 51 wEAS &l
T FAFTHTCOTE AL | fergra™
& a3ad ol sie mTe & A Arde
To UHo T ATEedTo TAO arfe § TR0
Fafod &, wfo &, Jo sramawed

HY

T @, 97 AW T A @ A

uwﬂmﬁ{sﬁmﬁiﬂﬂﬁhﬁt

|zt %t s feafa # € g At
\m a7 v oy 3 i et

A waprErd § o @1 feEE
£ A A gAY g T
Z1 €1 A A7 T FAT A | a5
w2z & fF za% arr ¥ wr5  wafaea
ser 3 w1 fedeqmam A H gATE
v fedequer 1@ FTOw AT ? S
fegmuad 1 FTC AT ZHT? AW AT
FAAA | AROET AT FACH FHIE
FUT TET TE @ AT HIT T AT HTRE
sifpae 3 g avae ®1 Feae
fpar war | federnmd T awx o
f Al &1 AR e A A fF ag®
g gowt fad s A feaeITe
£ AWz A AT AL aEAE EEARLEL
g‘ﬁr;ﬁﬂmﬁwﬁqamﬂ
5 Tz & wdifs @ 3@ A fedequa
1 AT AT OE RIS | A W WA
251 fe am foe fedmgmam Fm AT AT |
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[T #To g7 Huza] SHRI BHUPESH GUPTA : Therefore, ' when

S ) _ he is present we want to raise it. He should
TR fwaasr a1 9+ T’T 41T make a statement about the University.  Day

foe AE AIAAT sAfEFT 307 fd e before yesterday, as you know, the police
entered the Uttar-para college.

EIAT W T@T & 9% AT 37 20 f
T ot wewfrdr wf @ wwr

AR T 93 (qaar g9 3w F ey
ST A7 A W7 SUET 99 qTET 91
TZ | AATHT & sy # faaer oaw
THAAE W T IT A A T 1 9 IO
AT IR FEFE AT 99 AR AT @TE
fomar awz ¥ ga 3o 97 AT AT

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : You have brought that fact to
the notice of the Chair. Let us see.

SHRI BHUPESH GUPTA: Jadhavpur is Dr.
Sen's University.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Dr. Sen, would you like to
make any statement?

FZAT AT @

FNIR WET A1 4 AT § Az fza
gff fa7 wmarHrsmarwr s >."TT TH
AR Y FHT ZE T E
AEA E fF avww st oft g awe
92 BI2-31E AT &1 AAY TAFT, ITHT
arfaw feafs &1 o wawe a9 aifs
T ATAH IAFT A faew A gt
9 ATHIT A A7 AraE & FF aw o o
:n-ﬁr wfaw & FAm 77 T e
T ATHT T@AFT q97T9 |

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Mr. Niren Ghosh.

SHRI BHUPESH GUPTA: Sir, Dr. Sen is
here. We do not see him. He knows that the
Jadhavpur University is being attacked by the
police. The police are going about beating up
people in the Calcutta University. Therefore,
the Education Minister, who belongs to our
House, when we raise such matters, sometimes
should make himself present. Sir, you tell him
to be present here. He is elected to this House
and that also from Tripura. . .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : From where did you get the
idea that he is not present? I see him quite
often.

wfar § |
| here when Dr. Radhakrishnan was in the Chair
and especially in educational matters he used to

THE MINISTER OF EDUCATION (DR.
TRIGUNA SEN) : Sir, I do not know what the
hon. Member is referring to. I was not present
when he raised that issue and I am sorry I do not
know anything about it.

SHRI BHUPESH GUPTA : You have been

take particular interest. . .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : He does not know it. Let us go

. to the business now.

SHRI BHUPESH GUPTA: It is for you to

" direct him. . .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) It will be made at the
appropriate time.

A1 AFrew (gfTaimr) 4 wnow
afed swfies d9 T & aﬁgmﬁfa
W OF AT _qT

(Interruptions)

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Order, order.

SHRI NIREN GHOSH (West Bengal) : On
this point I would like to have one information
from the Education Minister. . .
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THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : No, no information from the
Education Minister at this time.

SHRI NIREN GHOSH : May I know
whether he has written a letter. . .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Mr. Ghosh, I have called you
for speaking on the Plan debate. If you want,
please start your debate.

SHRI BHUPESH GUPTA : On a point of
order, you are quite right, but you know that
education forms part of planning. . .

SHRI A. D. MANI (Madhya Pradesh) :
On a point of order. . .

SHRI BHUPESH GUPTA: No. no.

SHRI A. D. MANI : We must follow some
procedure in this House. Nothing of what Mr.
Bhupesh Gupta says either by way of a point
of order or any other submission that he makes
figures on the agenda. He is interrupting the
proceedings of the House. There are a number
of Members who want to take part in the Plan
debate. Mr. Bhupesh Gupta has spoken and
some others have spoken. He must give
opportunity to others also.

SHRI BHUPESH GUPTA : Education is
part of the Plan.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Quite right.

SHRI BHUPESH GUPTA: Is education
being planned by the police?

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Mr. Niren Ghosh.

SHRI NIREN GHOSH : Mr. Viee-
Chairman. the Government of India have
managed to successfully liquidate the Plan, the
so-called Plan, in collusion with and at the
dictates of the World Bank. That is what they
have done. Now, Sir, some of us from the very
beginning, when these Five Year Plans were
being launched by the Government, were
telling again and again that if a newly
liberated country
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chooses to build up capitalism with the help
of imperialists, it is bound to land itself into
neo-colonialism and India is now almost a
neo-colonial country. That is the position
they have come to. I think, almost
deliberately and wilfully. Now, they will
say that it is a mixed economy, which is
also an untruth. Economically there is no
mixed economy. It is either a socialist
economy or a capitalist economy. And what
is this economy of ours? Including the State
sector and the public sector, it is undiluted
capitalist economy. There is not a shred of.
not an iota of socialism or mixed economy
init. . .

SHRI B. R. BHAGAT : Not an iota?

SHRI NIREN GHOSH: Not an iota. Let
me repeat it, because this Government,
being a capitalist, landlord Government,
controlling the public sector and being the
owner of the public sector, its public sector
is also a capitalist
sector. It is not a socialist sector. Now.

had it been otherwise, the imperialist
countries par excellence like America,
France, Italy and Great Britain would have
also been democratic Socialist

countries which they preach and which
these laudable friends of ours in the
opposite say. These imperialist countries
would have suddenly turned themselves into
socialist countries according: to their view.
Unfortunately that is not so. The question
might arise as to why we supported the
public sector. Yes. we did. If the public
sector is fashioned and directed against the
imperialists, it has some progressive
character. But if it is sought to be built up in
subservience to the imperialists, it loses its
progressive character and becomes a reac-
tionary and the State sector in India at
present is just a way of exhibiting such
reactionary features.

Now. I would like to say one or two
words about how things have come up as
regards the rise in the per capita income. It
was in the First Plan 8.2 per cent; 9.5 per
cent in the Second Plan and in the Third
Plan it was L.T per cent. They promise to
double the per capita income, but according
to their own statistics the rise in the per
capita income, the total, comes to only
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some 20 per cent. On the question of doubling
the national income, that we will never see in
our life-time if this country remains under the
Congress regime. That is as regards their per
capita income, and it is likely to decline
further in the coming years. Now all those
promises, all those words uttered by them
have gone wrong. Now is it that they did not
know that it would go wrong? It is not so.
They knew that it would go wrong and they
deliberately bluffed the people in order to
confuse them in order to create an image for
the Congress Party. Deliberately they were
bluffing the people.

Now, Sir, the position is that the unutilised
capacity is increasing every day. In the
Engineering industry it is as high as 55 per
cent. And about the burden of debt, the
Government knows it ; it is growing faster and
faster. The so-called foreign aid was no aid at
all. It was investment by imperialists to suck
India dry. They also know that.

Now, Sir, the question is this. During the
Fourth Plan 29 per cent, of the so-called
foreign aid would go away to meet the debt
repayment charges, and If we add to it the
other charges, pri--vate sector profits, then 50
per cent of the allocated foreign exchange in
the form of so-called aid would go away to
meet the interest charges, profit charges *and
all that. This is their plan.

As  regards  developing indigenous
technology and know-how, what is it? Let us
take one instance. Three hundred engineers of
the Planning and Development wing of the
Fertiliser Corporation of India did write a
memorandum to the Prime Minister of India,
the lady liquidator of the Plan, saying that
hundred per cent, technology can '"be
developed in the country to fabricate the
fertiliser plant from beginning to end and that
there is no need for any foreign collaboration
whatsoever in order to instal a fertiliser
factory. Now clearly enough, our Prime
Minister has chosen not to reply to that
question. She has chosen not to reply because
"this traitor Government wants to please the
imperialists and work according to

[RAJYASABHA]

Five rear Plan 4474
the dictates of the World Bank. They wanted
us to go in for the fertiliser industry in
collaboration with foreign, private capital.
That is one of the dictates. Even if we have
the necessary technical know-how and every-
thing we would not fabricate the plants for
ourselves.

Sir, plants are being installed here in foreign
collaboration  deliberately  to import
imperialism in India, a neo-colo-nial country.
That is what they are deliberately doing.
Everybody knows about the Bell Mission
report. The Government have no moral
courage to deny it. We quoted it. It is in the
hands of the public. The Prime Minister or the
Deputy Prime Minister had not the guts to
deny that this is not what the Bell Mission
says. What are their dictates? They hav, been
given Seriatim, including devaluation. It is an
open secret. The Government have revised
them. I do not know why the Chairman, our
presiding officer, should not allow it to be
placed on the Table of the House so that the
Government can either own or disown it.

SHRI ARJUN ARORA (Uttar Pradesh) :
You can place it on behalf of the World Bank.

SHRI NIREN GHOSH:Then they
will say that it is a misplaced trust.
They have placed their trust in them

and not in me.

SHRI AKBAR ALI KHAN (Andhra
Pradesh) : You can sometimes have friendship
with the World Bank also.

SHRI NIREN GHOSH: That is the aid of
the imperialists. And the burden goes on
mounting, and they can utilise this concept
also in order to blackmail us. And that is
precisely what they are doing.

Now the World Bank said that there should
be one-year Plans. So there was a draft one-
year Plan. Now they have said that there
should be a Plan holiday for three years. Sir,
we have definite report, confidential but
hundred per cent, true I assert that the World
Bank is at present exercising pressure
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on the Government of India to go in for a
further dose of devaluation. That is what they
are doing. However bravely the Deputy
Prime Minister might say that he would not
go in for another dos, of devaluation, that is
exactly what is in the offing because the
masters are saying so and the lackeys sooner
or later have no option but to obey them as
they did at that time. Therefore, the country
should take this factor into account. Let them
know that this Government is going in for
another dose of devaluation sooner or later at
the dictates of the World Bank.

Now, Sir, let me enumerate a bit how they
are sabotaging the public sector needs. They
are planning the so-called public sector and
let us see what they are doing. They are
simply sabotaging plants particularly which
have been built up through the Soviet aid for
example, the Heavy Engineering Corporation
of Ranchi, which is supposed to fabricate our
complete plant structure. It is to set up new
plants all over the country. But you would be
astonished to know that the Ranchi plant is
lying idle. It has just undertaken a contrac-
tor's job of building the Ranchi University, a
plant that was built up in order to set up
innumerable plants throughout the country so
that we may not have to import. This plant is
now undertaking a contractor's job. The lands
which are within the Heavy Engineering
Corporation, under their jurisdiction, are
being leased to private employers to set up
structural plants and all that, and the H.E.C.
is buying steel instead of manufacturing it.
Instead of constructing any colony they are at
present trying to turn it into an agricultural
farm with the help of a few tractors. They are
fencing it with barbed wire. Therefore, the
Heavy Engineering plant, worth Rs. 200
crores, has now become a laughing stock, a
plant which was supposed to make us
independent in the matter of technical
equipment. This is how all the money has
gone down the gutter. Dr. D. P. Gupta, who
was the Manager of the Usha Jay
Manufacturing Works, Bharat Ram. Charat
Ram group, is deliberately sabotaging the
plant.
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SHRI ARJUN ARORA: H, is no more the
General Manager. He has resigned and gone.

SHRI NIREN GHOSH : Before resigning
and going away, he has managed to do all this.
So the Heavy Engineering Machine-building
project, the one single machine-building plant
that was built, has come to this pass. Now
what about the Allied Machinery Corporation,
designed to build coal washery plants? It is
idle for two years. There is no demand for coal
washeries. But this sophisticated machine-
building complex can be used to manufacture
and fabricate other types of equipment which
we are now importing. But it is deliberately
being sabotaged. Everything is at a standstill.
And the Heavy Engineering Plant at Ranchi is
also to produce consumer goods, not capital
equipment. That is. thej' are sabotaging the
public sector deliberately. Now this is bound
to happen.

SHRI LOKANATH MISRA (Orissa) : W,
thought you had the monopoly of sabotaging.

SHRI NIREN GHOSH: No. that is you.
You are saboteur No. 1 and that, too, under
foreign inspiration. Sir, they are never pro-
India; they are pro-America.

SHRI LOKANATH MISRA : Only the Left
Communists are pro-Indian?

SHRI NIREN GHOSH: Yes, we are. Now, I
would like to ask the Soviet Union why they
are pouring their money down the gutter for
this reactionary Government which is
damaging Soviet prestige and doing nothing
else. They are utilising this aid in order to put
more shackles on those which the imperialists
are hanging round their necks. That is the only
purpose. (Interruption.) They ought to know
that the Soviet aid is not making the Indian
Government independent. It has become more
and mor, dependent on the imperialists and if
unchecked, it would go the Chiang-Kai-Shek
way. Very soon we will And a similar,
analogous Chiang-Kai-Shek reigning here.
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SHRI LOKANATH MISRA: Who is
Mao-tse Tung here?

SHRI NIREN GHOSH: I would like io
give a friendly piece of advice to the Soviet
leaders. Why should they try to prop up this
reactionary Government which has almost
become a neo-colonial Government? They
should see how their money is being made
use of here. It is not for the economic
independence of India. If that is so, then we
would have nothing to say. But it is only in
order to get more imperialist capital. That is
the precise purpose. If the Soviet aid is to the
extent of Rs. 1,000 crores, the imperialists'
so-called investment is to the tune of Rs.
6.000 or Rs. 7,000 crores, and the overall
picture is distorted. By these so-called doses
of aid, they cannot make India independent or
make these reactionary fellows more progres-
sive or anything like that. So it is time . . .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Please wind up.

SHRI NIREN GHOSH: ... for them to see
that the projects in which they have invested
money is properly utilised. Now these
blessed bureaucrats . . .

SHRI A. D. MANI: Who are they?

SHRI NIREN GHOSH: These top I.C.S.
men, etc., who are always put in management
of all these public sector undertakings. They
are henchmen of the private capital and in each
and every project they have squandered
hundreds of crores of rupees in private
contracts, in shady deals, in dubious ways, in
nepotism, corruption and all that. I personally
know several private sector undertakings where
an entire structure has been built to find a job
for an Engineer at Rs. 2,000 or for some
Assistant Engineer, or for this man or that man,
for which there was no necessity whatsoever.
That is one thing. And they are utilising the
public sector in order to feed the private sector.
It is becoming an adjunct of the private sector.
Now these Swatantra [ people want through
devious ways to gain control of these
undertakings in the Government itself. That is
the only .quarrel that our friends are having
with i
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the Government. Otherwise, the public sector
is not meant for the country. It is developing
reactionary and anti-national features. It is
subserving to the private interests and the
Government see to it that they do so. And
these bureaucrats are blossoming into so many
capitalists in collusion with the private
capitalists in order to find employment . . .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): You have to wind up. You
have taken 20 minutes already.

SHRI NIREN GHOSH: No, Sir. Five or six
minutes were taken up by interruptions.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): No, apart from the inter-
ruptions, you have taken 20 minutes.

SHRI BHUPESH GUPTA: We go by the
ethics of holiday. Out of 20 minutes, 7
minutes is holiday.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): That is not the calculation,
Mr. Bhupesh Gupta.

SHRI NIREN GHOSH: So, Sir, now you
find that Mr. Ranga, etc., and the Government
are coming closer. It is bound to be so. They
are dictated by the Americans. The Swatantra
Party have completely sold themselves, body
and soul, to America. The Indian Government
is also doing likewise. Only they should be
consulted. "You beat me. I will lick your boot.
But please consult me as to when I am to lick
your boot." That is the relation between
America and the Government of India. That is
the position they are in. (Interruption.) And
the Government has liquidated all the Plans.
And because the Prime Minister symbolises
the Government, I would call Mrs. Indira
Gandhi "Mrs. Liquidator of India. Planning,
Democracy, everything." She is presiding over
the liquidation of India. That is what she is
doing. Whether she is aware of it or not, I do
not know But precisely that is what she is
doing. Let herdo it. . .

THE VICE-CHAIRMAN (SHRI M P.
BHARGAVA): That will do.
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SHRI NIREN GHOSH: But the only -thing
is whether the country would allow her to
liquidate it or not. That remains a big question
and the people of the country will answer it in
their own way.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Mr. Bhagat. He
intervening.

is only

sy dto WITo WA : ITAATIHA I,
AT OF qHT { AIAAT 9T ATH FA G
& wanw aew A1 awar afaw feafa
%ga weftT 2 AT zaw A7 AFE Iafead
=r TTE, FEE ATE ...

SHRI BHUPESH GUPTA: You
Planning Minister also?

are

SHRI B. R. BHAGAT:
vening.

I am inter-

SHR]1 BHUPESH GUPTA:
quite clear,

It is not

st dfo HITo WAN : I TEHIT TAT
o & mmaw Iafeqa @) 0 F AT
A%z, AfaF #T L qF2 F AAC
Iq 9¥ TZH FL AL ATHT v T arfw
zw atfaw #ifa &t foF & 597 095 4
Za #r St fawrAeRE grAT @ IEET
ant Far A%, qA Az g 5 % fav
91 ArATAYer  9fgw &% FETEver
=9 A FAW 0T A1 AZT FTIE |

Ad1 faw wadTs 9797 9 98759 959
wianw  fagi—3 99 TT—3FE Ay
A GAT FAAT 2 (F AATH T FAFT
ZIE H SALAT A1 ZT VAT, I AATA(
F1 TR BATE AN, IAF AW H
27 AT A[ E fawaEr =TT § oWk
Aegeq AE0 A ag fAw oz WM OH
ST AFAT ZAT fawEeE aury 3 gaer
IR FIART AMTE N F FA(E AR
ggim w1 v aw fenwmnfaas a@-
arrrE— e’ ar Fg - '

- a
w8 |
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‘m odmrEd #78 d geR § oo wwal

ar ) e FRifem S s
At war g1 sl i & Sy

Taqt-renfaas’ &1 md 2y 2 9 9

& faaronT  grafeaa & faaswr . o

WY AAm A A AT o

3pM  FE TEG

SHRI NIREN GHOSH: 1 do not
understand Hindi. Either speak in En-
glish or speak in Bengali.

o

TR . Do

SHRI C. D. PANDE (Uttar Pradesh):
You are not required to understand.

st e Mo WA : JT TN L FI( |
Az #g @ W, YU wA99 qz @1 f%
g 73wz fF fadgrenfaas a8
M G g7 Imar  frgre 3
A & fop dor arftam A Footd adf R &
w, q IR FEF ogw maar
AT EZAR wgT AF W @ | S
I F8 5 ag afeds v f ny avg
% st '

SHRI NIREN GHOSH:
capitalism.

I said it is

st fte Wie WA ¢ I FE TAA A
wifag wwar 2 F o Twmazifs
TIRIT A, wIETT F A w6 ot
g fAdvaetfaaa w8 w28 £ &
4g W § ay TZAH FAT £ AT IF §9%
A F A A I AN g | gw Sz A
wam arg P EE ogmy o Afa
gAY 2z yw g1 s g ow
AL #zE |, oftdio o dio faz 7,
g s gr vameeq £ ST AR
usw femvlia afem & 9997 ox
FHEy Al qifF zw @ 9 f& zmh
awifas A iy Hifg &, Fifa-
oRifAE ®7 WATEI AT EL AT A
TFFW oAign F fr A aa @y
aifagi-nEfas &7 & FIw & wHs
TR T s ¥ ST A
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[ dTe w1T waa] i E v ogw o fefr ¥ amy

e 2 ol A wAAT wae ¥ srwg | AVE - . .

vaifren dow Amum e ar@d A dtvAm o oqRE)

g ft g A gEE d g AT T oft o wRe wwm : A g § warfy
o ifefeaa qifasft &, gmdt enfaw @@ a5 & 12w sfem 7 a9 f&
arfaeft &, gardy anfas mifeeft & a1 w9- | @99 oF T e R AT 90
el ¥ aner o q¥1 ¢ 5 gwoerwa qmw WS WA FFT AW OH wmad 1
o OH WS FT A KOAINZTE A1 | UF 0HT S #7 eqmear & @ foww
afaelter, famwvgm 21, warng A @ | @Al afE 8, @ s aw A
A7 AT Tl § wear M AW A7 whdy | W gFL & A U2 A4 7199, F iz 9 w5
FMZ7 FTA¥, @MW W oANA wame | wfewd F X qwd g4 frgw w@AE
v, i & fw B o @ §fF aw =awel aq Acgwd @ifa
Il AR ATAC & A%, W fawm | 7z & frama mET |, wedl 7 sedy AT
forsr &P &, @ra 7 & Wt faw? g3 Ao | ¥ W gwAmRd m@gww w¥ @ E
i A TER weArT H Foarae, a2 | A A A s fagd aar qa wfE
gardy ifg & e gz Afx Srgws amid | A T sl A gardr el Az
& 7% fan e gfen & aofy AFrwmd | vames ¥ feafa et gt st
¢ fag frwooma Fewit wadg | faed ag @ A s @ FiE saw
T A g 9 HT MTAG OO NEIT | W qE ATET SO zmoaw fF @
fear sa% @ off gz ama d, 5 age | WA R R, T@Ar Aw g, -
T wwm WA AR e i f | AT R A o @, o 8w
qre gn Zw F fawa &1 9wl F A wgm T faefy  ofr e, faweft ofr $wvia-
qEA E T m ot am i fE weeww | f i udm wewEw & owmEAn S
TELH wEAAr Avar A4 A, Fif | TORS §AT AN A7 WA E W
IR ag F AT A gz B oarge F | wAr A A s SR |qis aradrg
@A AvAr wEk EgwT w913 eaq | WA F A #w wafem A e
fem o ezome w2 gy ‘{‘uﬁﬂ':ﬁ&Wf*W T A |

asi & fer s dar fe s amar | gedbar s Aot o
rafad Tt gard) gf, S afeew w8 | qvn wam oW R 3w ww
ATAT A FA AT GRW AT ANAN AT wiAAg gEEA A 9ErE | §a §  9ger
TATE, OF UE ¥ GNA AT S qiwag w4 q% o fF oo wAdr
fe wgzdazar FF2 1309 T | e & @z fr o f feafs o 2w
gromar g F ww faidl #L T | gl demel @ o oqow d W9
dfas aw wwfes & gy @Rid | @ % qmH &, oelt & wwE §, 97
Fifedt & oudiv AT 3 E WA | & mowdr Faregwd ofr wovei § g wifea
Tam g 2, da fF gy mwhe e | g% fe oafw @ faww wfaw 21, w
aag £, wifs gvamal ¥ fed qige e ] &, I IOUEA ¥ o"@EEl F1
1T F@Ar 2 Wag Fawm WEgw g | o fsoaiw e ar &f av i s &
gens ¥ T 9% AT R AW T, | 9w fawe sfew dr o o ® faw
T qE  WIAAT A qO wwA v famiEi w1 A afaw i afaw g S
o gwa merga 2, St 9 ol fifaw g fae g, g A a@Ei @ =t
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AT Tl G980 a7 q@ud {1 g
difr oA 7@ B ) foew @ a9 FEw
# +ft, foe® ami # & @ am ¥
v 7dr wifom s @ Efwadt & wwfa
AT gy U ww TEE T
T 11§ gEeT KW HEAT GIeqi &
FEararzar § 5 ot aw @4 aer
favm & fad ofv a1 @ Far o
gt Ot Al A F wW aF
Ay zH§ ¥ 15 wEdr gt &dfr  #
FqME AT IHE AT TEA AT FEL A
darfos @FaAr A 9@ agrd
16.5 TTAZ FIE AW FT a@q fF
qz 1 9TEST A AR 3 AfEA S /e
w7 § dma & waw fwufrd e
afz g% Zza¥ s afz gf & siv aow
z:a‘_mf*.r'r g fE s ot gwm
gfr 1 azga & fad STl &kt @
TEgfaa 21, 2 AT &, qr A F1 8
ar &m w0 # e fad qefr @ #
et IeEa wfaw § gfas s3aem
wrydr # #51%  fr fawwa ad gelr
SFIAT WA & WA ST I &
Tasg AT §al ag WG AW T HT
¥4 IHH G8 A7 FHr g ar g o el
¥ FIE FEZ T g1, TZ Trfaws &7 |

Tl am a1 F1E | wwal
LA Far o fes fEwdal & e
gfar  faadr =ifzgd | 9 Toadr @
@ S frazd #oaaEr STae
f& wgf % Fwal Fr @iw g F war &
framT w1 1 Foww fasr 3z cdr g fom &
IAF T AT A2 F1 AT (A, Fimar'rfnﬁ
AT 7 e find, fafrrm aie
SEH q3d 8, al IR ¥ 44 fF 5l
% AT TAAE 4 To § 7 W4 aF
AN AW T oagdr & TE E, q@aw
A2 AT T, FE 99 T AAT  ITH
2 &74 § 5% % (wfaey w9E gig
A 2 AT o A% g w1 awna
IAAAE A, .,
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SHRI BHUPESH GUPTA: I am sorry to
interrupt him—although I did not wish to—at
this stage to ask this. Is he speaking on the
Plan, or is he giving some statistics
unconnected with the Plan?

SHRI B. R. BHAGAT: I am replying to the
points made.

SHRI BHUPESH GUPTA: No point at all.

SHRI B. R. BHAGAT: There has been
some point to which I am replying now.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : It is a point which other
Members raised. He has not only to reply to
the points raised by you; he has to reply to the
points raised by other hon. Members also, and
he is doing it.

SHRI B. R. BHAGAT: The hon. Member
should have a little patience (Interruptions).
Now this has been done even with regard to
procurement prices.

st mmaa faw (i) @ sorss

wgEm, # Wt Wy @ wew =g
g fr ot qam gwd T daw g R
f& drsar w1 e A gar g dw g
qT AL FAT I ZW AGT AT ATAT FALH
Al TE gEA q, Al & ALH
IM AFT 4, aga a feaeww W @@
g3 q¢ Tt T awa 4 afew ew
@rit 7 aa 98 fFar) Zw W E s
arsare & arew fafafer w1 &t
WEIAZ I 0T AFT AT

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): He would have come to your
point, but there have been so many other
points also raised and he has to reply to them.

SHRI S. N. MISHRA : Is it necessary that
he should go into all those points which are
not germane to the discussion?

SHRI BHUPESH GUPTA: Reply I shall
give.
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THE VICE-CHAIRMAN (SHRI M. P.

BHARGAVA): He has intervened to reply to
the points raised by various Members.

SHRI BHUPESH GUPTA: Mr. Vice-
Chairman, on a point of order. Will you
kindly resume your seat?

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): But he is not yielding.

SHRI BHUPESH GUPTA: He should
yield.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Why?

SHRI BHUPESH GUPTA: I think he has
arrogated to himself the task for the time

being to reply to points which do not fall
within his sphere.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): You reply in your own way.

SHRI BHUPESH GUPTA: He cannot reply
in his own way.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): He can reply in his own way.
Let him continue.

SHRI BHUPESH GUPTA: He should speak
on the Plan. He is the Minister in charge of
Planning. The subject matter under discussion
is the postponement of the Plan, is the plan
holiday, and it is no use telling us what he has
been saying.

SHRI B. R. BHAGAT: Sir, this point has
been made by no less than half a dozen hon.
Members and so I am replying to it.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Mr. Bhagat, you continue
with your speech.

SHRI B. R. BHAGAT: Then some other
hon. Members, a number of them, made the
point about capital formation.

=t fawagwr wwwEst 9vfaar
O AT FATH 0w W g
NG S
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SHRI A. D. MANI: Mr. Vice-Chairman,
Sir, ...

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Let him finish. Then you can
raise your point.

SHRI A. D. MANI: When a Minister
intervenes, is it going to be the final reply on
behalf of the Government?

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): The final reply will be by Mr.
Bhupesh Gupta.

SHRI A. D. MANI: Now if you go on
permitting clarifications, then it prevents
others from participating in the debate.

oft favemare AwTEE Sieizar
grer @1 Fafefwaesm w@ar § 1 fao
gFIT AT AT AT AT AT FTH A7 AT
T wTy § Ay g i I €AW
T THH R A FIA T AT FEA
g zwa moE gz &, fET e e
3 afy 9% = AT AT AT AL FC
mifsra 7= T TEm, 99€7, #E ey
FFET ATE SR T TIAT E A
ufesmm wifee ww e smad @

fad s w41 FT FLAG N EE 7

s o HITo WA : FW ufuwawv
wrza wHreA famm 1S @ /e [iwer
¥ g%y famifea gt €3z a1 9 A
sz f& g a7 sifosma w7 qam
grEwE 71 wioas FRF 37 WE )

| qrfsma e ¥ faa sy 2 fF oEw

uF HH F91 Usise awal wifgd a9
#rar wifed | 97 Tawen T & At fee
Aff AT ¥ 98 39 OE, TATl &
AT FAE, FET 2 wOAl, FET 5 CTAT, FET
7 FOT AT FHAT TOH £ | FHIC A T

¥ oA ST SATIA A1 27 UF BT HAT

FAT FRIT | AT qE FHEA 9 HA-
gfaw 2 1 st famrfeant oo g e
g oafr st feafa 2 saw 1 gma

e adreT framt 987 o=ar |
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FAL A AT ARl T I
fifrzar e fafam 2 swmard, ag @
S #EA w1 wew g, fower v el
H wfoes  ®THTH %D 4491, 3360
T ¥ FFT Al dEAdE deer &
AAH 11,370 FZ TF F@T, WU A2 1T
T & S s WA maE ° e
frgar &t @ # a7 Ffea wEE
foer | 27 F0 F407 11,6 T
TF BfTed  wivHsE a4 41 7@ e
A ww # a9z freaw 10 9@z 2

frgs ara & 48 i< (@ aar. ..

SHRI BHUPESH GUPTA: You mean
domestic savings.

SHRI B. R. BHAGAT: Capital formation
includes something more.

SHRI Outside

external.

BHUPESH GUPTA:

SHRI B. R. BHAGAT: Domestic savings
have a different connotation, they have also
gone down.

SHRI S. N. MISHRA: Very much gone
down.

SHRI B. R. BHAGAT: Capital formation
includes . . .

SHRI BHUPESH GUPTA: What are you
meaning now?

SHRI B. R. BHAGAT: Capital formation
includes domestic savings. It is a larger term,
it is a generic term in which . . .

SHRI BHUPESH GUPTA: But what does
it mean according to you?

ot #o ;Ao WA freF Sram H
dfw gart 3w § o 1 wofy 9z af
am A T A F A1 TmET § oy g
wfad wfin s §afr 2 A Tl
qT HFH I T FIT FLY A TS
HoET 41 7 g9 47 7 Fioza w5
e A A A, TEE FHT 3 8
TAFT W AEE. .
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ot WO A ¢ T A A AT
FTO F{=Zd HEHEA. . ..

=t dto Ao wWIA : UF HIT FH1H
IEMAT 4T, . .

SHRI BHUPESH GUPTA: I am listening
to his speech for the promotion of Hindi,
nothing else. There is neither economy nor
planning.

THE MINISTER OF STATE IN THE
DEPARTMENTS OF PARLIAMENTARY
AFFAIRS AND COMMUNICATIONS
(SHRI L. K. GUJRAL): If any Member on this
side speaks, he should not go on interrupting
him. He does not allow the hon. Minister to
develop his points. He should have the same
patience now as we had with his speech.

st dte e WA : ¥A T AT JATA

wm g fFuwar waw #r wRdr & A
39 FET R A | UF AT HAEAE 2
frg st w0 fF 41 3 gf 399 gAdm
21,397 UF g ¢ 5 uaeea 7 w9
I AT @WE MLH  GIAdT L. .
ot NEIm AT A/Y (397 W3W) o
g F9A F oAT wifemreed R
T E |

Ay

wt dto o wWA : 7, 97 Tiiwgl-

wit sqTeTEA AW 0% HIWET § ATE
FT @

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Your amendment is very
clear. What else do you want to get clarified?

SHRI S. N. MISHRA: The point I had
made was that there should be a parliamentary
committee analogous in status to the Public
Accounts Committee or the Committee on
Public Undertakings. That was the suggestion
which I had made in my speech in regard to
planning and plan implementation.
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THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): He is speaking about your
amendment.

it dYo srrvo W : foed 9 @ w
Wq g 99t 79 7 qifaanee #i
AIAFT F WG agT TE HAG @ E,
Z¢  wt¥ a7 mifeardz & v & 9
A% @ T o7 agw gs, i
g gay  audes F1 gF9 AT AT | IW
9Tt A g=adim gear g99 9%
TH HEA WAEAT Z, AAATT gaer e
vx  #fafy & Jweds § foer fodiz
Fdr 9d w1 wiw FAfEAT gAY 4
T FHfedt § saq A o &, o= &
g7 g v 4, safr o 9 o)
A AT /F AT 2 aC #T v g, w4
FITO[E. ..

SHRI S. N. MISHRA: On a point of
personal explanation, Mr. Vice-Chairman.

SHRI BHUPESH GUPTA: Yes, you have
also been an ex-Deputy Minister.

SHRI S. N. MISHRA: On a point of
personal explanation, Sir.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): The report has not been
received, he said.

SHRI S. N. MISHRA: Sir, let me have my
say. | am entitled to explain on a point of
personal explanation. Why don't you allow me,
Mr. Vice-Chairman, to explain about it? Sir, I
had been the Chairman of the Committee on
Industry, Transport, Power and so on. Now
that Committee felt that the time given to it
was much too short, and we could not do full
justice to the assignment. Even so we have
submitted a report which is available in the
library but which could not be placed on the
Table of the House because of certain technical
difficulties. There is that report and it is
available in the library, and if the Ministers
take a view of this kind we must say that they
are not going to get awffy with it.

[RAJYASABHA]
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Wl dte wko waw : A A1 WY FT
AR &Y AT ALY FE @ E |

SHRI BHUPESH GUPTA: Between the
Minister and an ex-Minister or Deputy
Minister, we are not interested In what goes
on between them.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Mr. Bhagat, you develop your
point.

ot dto Wee wWwa : F a7 wE @I AT
it fF wgt aF @ o aw & o
a6 36 A g § fr owd 3w
gf, wod fawwa 41 S w9 A6
AW qHFAN, A AT Ft FET 5 foq faar
S W aF ¥ OFT owEwiw 2
FIFAT FH(AT A, FAFA FAT F qga T,
ALHIT A, #fawz 7 5 9w FE =St
avg AT fFar | fer Fome fEeedE
Frefrm & 3w @l a@El #vEr )
gz @l ww g fr e g wT
UF FHE FAR  AFT TEERER
#T FE IM F9E § A FE—AE MWW
g 3T i gd, %7 1 &g
Tome Sawaws wrefEe w7 Err aar
@ 39 a|l §iwT § owAr oSuE qr
wrs o) aw fasafr 7@ fomd aw
ami & faa w18 fadw faar fe anr oy
groa #rar gusr fewa a8 seraw
O A g, IAF qaq F T A7 FEAT
argal g & gl arwAl S99, 1969 7
aE  #nfl ST SE FATI T 3T 97 F
aw gt s aifs |yf  awadE FrsEr
AT TE, AT aF G0 A1 T A9 |
WET AF IR F TT TAT F TACE
f& ‘e fam ae s FRam”, ame
5T WAaT a2 41 7 3z #9d 9w
9% ST FrA) AT TH AW W FAET &
TECT EEA A A AE SAT | TG AT
afr & f& o ofefeafs &wlt, st &
fears @y foar sem | 26 A% @
g g osm fF ogwe aw fEadr
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gl 8 stx  gawrdy feafw war 2 oEW
fradt o w1 wen § s @ fEE
fro dfra ot srafivan &l e ot
st aw atwn g i frEt
gHAA A6 § wWAT WA
 Hiww gn fems & A
A7 Zrq zmEE 21 WA FWT T
foadt aomfi 3, feaw fones €@
g F A WAAN FU E, FANALH
A 2 ag wEar fF wdem @i w
fao w1  Famw mfsdr @& &nl,
o2 TAFE 2 | & wid @ a9 fFe
W HIT zrg_ TAmT WAl 2 & 59,

1969 ¥  #UT S 99 WAM  #T
for mfmgniz & wfa & @0 e

FEAM ST TEE e\ w2 |
I AT AiEl rﬁéa%rgrr Fa% 434 &
a4 Fgal qEa § 5 owmawg 1 w54
F ARTTA =rg_r9|

TE A A7 2 A e fFoowae
w4 o 5 war v vzfefasefes fowmt
wiwew § fawmifv & & 5 wnfa
Ffwam St w9 FT F TEEG0 UHEE
e & sz e goifease &
HWT FC WA TE( AT AT IH 0
famz @ gm0 wa  wifaare
t fE av F=iT sl &t fer s
Foaziea 08 IS FUET T A
yrEgFar @ A #z i fafeme
"T & 1

A ARl & A F AT A g A%
wEw w wfaw wew JY s g g o
g FEEl F AR @R s gE
Fmed gum wAr S w7 sy B Ay
T Fgdr |

SHRI A. G. KULKARNI: What has the
hon. Minister to say on the question of

resources utilisation and what effort does the
Government take or proposes to take in this
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SHRI P. N. SAPRU: What I want to ask is
this. In this period of inflation we are having
recession. This is an unusual phenomenon.
We are passing through an inflationary period
and we have a recession in trade, business and
so on. What I want to know is whether we
have any definite plan to meet this challenge
of recession. The usual way is to spend, to
take up public works to increase your public
expenditure. But here you really want to
reduce your public expenditure by reducing
the size of the Plan, by curtailing expenditure
for a period of one year or so. Is this approach
going to help us to fight the recession through
which the country is passing?

St dlo ;Mo WA : WET ¥ frdmA

F1 qAT9 E IAFT TEH AifAw ETd
7z wamw g fw Fzfem =9 7 smr 29
qE  UF qTH ﬂiaﬁir'#?ﬁam:aaﬁt
adr ¥ 3fz 7@ g€ A @wh oAaw
ST T & ag o mﬁmga"itwﬁ
Argp el arf (& iR A @A
§fao gw g Wit 7 @ E
AT TR WG G WA WEI T F
Ferr wdfy B s R maEw
g A A dm wfew gf @ e
Fia 95 fafems == o1 sensm snan
ar ggar &1 fowd At @Et Famd
At A dFET W & A A Hiw g
vw A A7 Fofr welr sras
At | #fEw @z aF GEnT &1 Haw 2
B T FIAE fm adr # 9T o
qIe AT ST WA WEH Z0T

el 7w dawifre g7 W fvEme wr

A, U Tl aq1 7 wiar 2 fae
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AL AToHTToWAT |
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q A AT A TR, AT -
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g, fsr awe 7 arér A8 fed g
gw Ftfrer Fvvg & fF ag swar
W FY, AT 77 At @A Z ) HAa
" AR F @ FAAET AE) ARAl g,
T ZHA TR AT F0 Qi wrfaer
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SHRI V. V. RAMASWAMY (Madras):

Mr. Vice-Chairman, the hon. the Prime
Minister, in her statement has said:

N oy

A

8

el

4

"The Government has not given up
planning".

She has also said:

"Such a Five Year Plan, to be
operationally  useful for providing
guidance on the programmes and policies
for the future should cover the period
1969-70 to 1973-74. The National
Development Council at its meeting on 1st
and 2nd December, 1967, has endorsed
this."

She has also stated that the Plan for the next
year i.e. 1968-69, will be brought before the
House in April, 1968. So there is no question
of the Government giving up planning. On
the other hand they have realised that it must
be a continuous and serious effort for
improving th, economy of the country. I
think that some leisure must be there in order
to assess the results of the past three Plans.
There should be some time in order to see
whether the objectives have been realised,
whether  there have  been some
miscalculations or other mistakes or
shortfalls and things like that.

In this connection I should like to suggest
that the Government must pay particular
attention to two important problems that the
country is now facing. One of them is the
food deficiency, the

[RAJYASABHA]
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insufficiency of food production in this
country and the continuous dependence on
foreign imported food which is considerably
damaging the image of India abroad. Serious
effort must be made at all levels, right from
the village level to the State level, for
making every effort, for taking every step to
increase production. One of the
recommendations of the Administrative
Reforms Commission is that a complete
non-official State Planning Board should be
set up. I presume that the various State
Governments will be constituting their own
Planning Boards. During this leisure period,
the Chairman of the Planning Commission
and the other members of the Planning
Commission should visit the various States
and hold discussions with the local State
Planning Boards and discuss the urgent
problems that are to be met and solved there,
and then draw up a proper priority for taking
them up. They should come to an agreement
about raising the necessary resources and
about the Central assistance that will have to
be given for solving those urgent problems.

I would also like to suggest that the alarming
growth of our population is a  serious
problem  which has to be tackled and
serious attention must be bestowed upon that.
According to the hon. Health Minister, Dr.
Chandra-sekhar, as many as 55,000 children
are' born every day. That means that the
problem of feeding the population is also
growing accordingly. And also in the matter of
food production emphasis must be laid. Every
State must be advised to lay emphasis on minor
irrigation programmes so that every village,
every taluk, every district, tries to become self-
sufficient in the course of two or three years.
Also the inter-State river water disputes
must be settled soon and I hope the
Government will bend all their energies to
bring the contending States together and
evolve and agreed formula by which the water
given by Nature is utilised to the full advantage
and not a single drop is wasted or allowed
to go to the sea. T am told that 94 per cent of
the water of Godavari goes into the sea but yet
they are not willing to give even a drop of
water for drinking purposes to
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Madras. I hope the Planning Commission
will give its attention to these things and try
to make all the States agree to a settlement so
that food production in the country does not
suffer for lack of such an agreement between
the States.

Lastly, I might say that in this matter of
planning all the States should be made to
realise their own urgent problems and they
must draw up a priority according to which
they must be made to bear the responsibility
for execution. There should not be any
dictation from the Centre, there must be
assistance only. If the States are made to bear
the responsibility of drawing up their own
plans and executing them the declared objects
will be achieved very soon.

Thank you.

DR. (MRS.) MANGLADEVI TAL-WAR
(Rajasthan): Mr. Vice-Chairman, Sir, Shri
Bhupesh Gupta's allegations against Prime
Minister and the Government are not true.
The allegations were:

(a) That the Prime Minister was a
Minister of  Undertaking  for
Planning ;

(b) That ours was a capitalistic society
and self-reliance was no more
possible;

(c) That the Congress Government has
surrendered to the internal and
external monopolists.

There were many other things also. The hon.
Member has taken the present difficulties
which are not Government's making but
which are due to circumstances beyond their
control as Prime Minister's and her
Government's failures. He has mentioned the
rise in population, 40 per cent rise in prices,
fall in national income, etc. Well, the present
Government is alive to all the difficulties and
is trying its best to improve the country's
economy. No one is more alive than the
Prime Minister to put the country on a sound
footing and I will quote a few sentences from
her statement:

[18 DEC. 1967]

Five Tear Plan 4496

"I should like to emphasize that the Five
Year Plans have assumed even greater
urgency and importance for us. The effort is
essential and must be made continuously
and seriously."

Well, Sir, this is self-explanatory.

Sir, ours is a mixed economy and the
Congress Government is wedded to a
socialistic pattern of society. I do not agree
with Shri Lokanath Misra that we should have
no planning at all. Plans are a step towards:

(1) Utilisation of our limited resources
according to the priorities for
satisfying the primary needs of the
people, such as food, shelter,
education, employment and medical
aid and also to safeguard the vital
interest of the country like defence;

(2) Towards strengthening of our
economy by making it broad-based
and in time make it self-generating
so that we have not to rely on other
countries ;

(3) Remedying the glaring dispari

ties in income so that we can
advance to a more egalitarian
society.

The crux of the whole discussion was why the
Fourth Plan was not formulated and brought
into being, why it could not be done. I would
like to mention a few causes why it was not
done. Firstly, the resources position of the
Government is very bad and secondly the
foreign aid prospects are uncertain. As we all
know, the United States is cutting down
foreign aid not only for India but also for
other countries to which she gives aid. The
position in other countries also is getting
tighter. The reasons why the resources posi-
tion of the Government of India is bad are:

(1) Lower customs receipts due todelayed
imports on account ofthe closure of Suez
Canal anddue to recession in the country.
manufacturers are importing



4497 Fourth

[Dr. (Mrs.) Mangladevi Talwar.]

less as they have already excess
stocks which they cannot sell.

(2) Lower excise receipts due to fall in
industrial production because of
the recession. The engineering,
textile and sugar industries have
suffered, the latter two because of
lack of raw material like cotton

and sugarcane due to severe
drought.
(3) Government  receipts  through

foreign aid are lower as foreign aid
is not quickly utilized because the
industries are not expanding at a
sufficient rate due to recession.

(4) The States' finance position is very
bad. They are drawing
overdrafts on the Reserve Bank.
Instead of the expected Rs. 70 crores
they are already in I arrears to
the extent of Rs. 100 |
crores. Six States are
defaulters.

chronic i

(5) The States do not want to make I
an effort to mobilise  more re- |
sources. They have turned down I
the suggestion for a Central
Agriculture Tax on rich farmers.

The Planning Commission will now
appoint three Committees to—

(1) explore ways of tapping resources
in the rural areas ;

(2) find out ways for enhancing
irrigation rates and make them co-
ordinated with the rates in the
neighbouring States ;

(3) find out methods for making the
power rates which are nominal at
present, co-ordinated and uniform
with the rates in neighbouring
States.

Though the Finance Minister presented a
balanced Budget in May last, the deficit by
31st March 1968 will most probably
amount to as much as Rs. 300 crores. These
are the difficulties against which the
Government is labouring and trying its best
to meet th, situation. In these circumstances
the Fourth Five Year Plan has got to be
postponed and

[RAJYA SABHA |
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as Shri Khandubhai Desai mentioned two
days ago, only the Plan for 1967-68 is to be
formulated and efforts made for its
implementation.

A point has been raised in the course of the
discussion about the national income. The
increase in national income during 1966-67
was no doubt low. It was only 3.2 per cent but
it was a slight improvement over the previous
year which suffered a deficit of 4.8 per cent at
the 1960-61 prices. There was however a
significant shift in the composition of output.
Agricultural output was 12.5 per cent below
the 1964-65 level while the rest of the
economy was about 7.2 per cent higher than
this level.

I would like to quote from the Annual Plan,
1967-68; it says at page 6:

"In terms of income generated,
agricultural output was about 12.5 per cent
below the 1964-65 level while output of the
rest of the economy was about 7.2 per cent
higher than this level"—

as | have stated just now.

"Apart from the expansion of overall
monetary demand in the economy, this
distortion in the structure of production was
a very important reason for the acute
shortage of farm products"—

which was our main difficulty.

"Compared to 1964-65, while income
was about 1.6 per cent lower, population
was about 4.9 per cent higher. As a result,
per capita income in 1966-67 was about 6.5
per cent lower than the level two years
ago."

This is very important because the population
has risen much more during these difficult
times than the income could be raised.

"National income at current prices has
been roughly estimated at about Rs. 20,250
crores in 1965-66. The rough estimate for
1966-67 would be of the order of Rs. 22,900
crores. The increase of 13.1 per cent is
accounted to
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the extent of 3.2 percentage points"—

as I have mentioned before—

"by growth of real income, and to the
extent of the balance of 9-9 percentage
points by rise in the price level.".

I would now touch upon one very big
difficulty which is before the country, one very
big problem, and that is the population
problem. It is said that the Government is not
fully alive to the problem. I would just
mention here that the population is rising at an
alarming Tate, and Government are doing their
best and some steps are being taken in this
direction. Nearly 55,000 new born babies are
added to our population every -day. It is a
colossal number and it would be impossible
for the country to provide for our people
during the coming years if the rapid increase is
not schecked. The Government is fully alive
~to the situation and important steps are being
taken in this direction:

(1) India is one of the few countries that
have a Family Planning Policy at *Government
level.

(2) A separate Department of Family
Planning was created in 1966 with a Technical
Wing for providing technical advice and
direction to the people.

(3) A Special Committee on Family
Planning was set up and most of its
recommendations have been accepted by the
Central Government, and financial provision
was made in the Annual Plan of 1966-67 to
meet the additional requirement.

Family Planning is a State subject but due
to its importance it has been made a Centrally-
sponsored scheme. One hundred per cent
assistance is given to all States for all non-
recurring items and some recurring items; 90
per cent assistance would be available for ap-
proved Family Planning schemes for the next
ten years.

Sir, in the end I would just mention that on
some of the difficulties and points that have
been made by different hon. Members there
are no two opinions. The newly-formed
Planning Commission should no doubt take
the
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aspirations of the 500 million people into
account and they will, [ am sure, formulate the
next Five Year Plan according to the needs of
the country. They should have an effective
Plan touching all the vital sectors of the
economy. I am an optimist and I agree with
the hon. Member, Shri Khandubhai Desai that
we should support the strategy of the Fourth
Five Year Plan as stated by the Prime
Minister, and it is our duty to help the
Government and the country to implement the
Plans that would be made later on and the
Annual Plans that are made at present.

o\ YAl wra fag (fEgT) @ e,
IrEATEE o1, AraAr 97 qfF WA
wEa ot gwidt TR AT AR A A AL E,

mwfay & drer & gl @ q17 °
T @ w1 sigw Fv i =W

4,

% duraT o fear 29w 9w

17 qrd fE 3% "aew & A B
g1 vw feear e g ¥ wwafa @
e g feor am g Fmwaaeafa
2 wEs gQieAr o oAr AT 3
AT AT B F FEE AW oS A qrwAr
2, waew f wma oavw w1 afa
THT 200 ¥ 250 WU qF qTATE |
WH AL AT FATE AE FHT AT UF-
AW AGET T4 7 A ST HAT
TEE A 97 fF 981, w9 ar aEA
FET T AT E | TEE ArSAr AT H
67—-68 HTA § UF qrga7 F47 [F 37w
14%72 82 AU Fw fFw s )
AN TYT AN FTH T A STETH AR
IAHT AT qE HwT aar gt e
a1g wHE T 9T qEr famr sraEar,
22 W% ®T Arer avEw & s #iw
fawelt s=EET, o FwE fag T,
TO 0 IeFA AT FT ACATEA (A AT
w2 [F 14 F9% s2wm & TiwW a8
AHM, THA @w gwr Wifed 15w
7591 | 15-16 faame &1 Fhaee
Rz a3 #1T e 20 fgawae =t
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T & o o S TR A A A X (A
3%y T A FO 0 A Al L FAL
38 arE T A T FT FA 4 FUT 38
ATE AT FH FL A 1 ATF 84 FATC UFE
THIT AT FEA § TAT I KT SATAT
1 7gY &1 a7, Tafed § aeF T
&re Fea g f gAre 5a qaEd 1 9
7 AT T YATT B A A ATCATH F1 AT
AT F

SHRI CHITTA BASU (West Bengal): A
strong case.

AN HON. MEMBER: It should be done,

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Mr. Jagat Narain. Ten
minutes, please.

2t sma Ao (gforn) ¢ gy
T wERA, A A feaz frag qiv §
qa1 & 17 F Py ot 7 qaodia ¥ aw &
g T cafeor sfaem #1 o3 ga@ 94 7
1969 aF Headr fFm 2 &1 agav 78
fF 1971 %0 7% 53 a% fa wram vewm
TET E1 T 97 AF THET G0 FL3, IFT
qEAET FTT |

[Tue Depury CHAIRMAN in the Chair.]

¥ ag g @ fad agan g fa e woft &
a?_aaqmaumﬁmaw?mnt me
e AT 3HH v A ME ferd g &

f# T v cena 77 v 747 &, 3wy

fsr s aner % & o e o Faremer & 2y |

#7 faar a1 fev o wive 21 sirrn 9t

I wrA FiEg T A 97 9% T and |

AFT 4 w1 5 mfEEnT § ggar 52 faar
T A I AT AAT F A7 o d
(F catrer gor ave @t @ f & aeer gy
e, after 7@ g5, amer arvEgE agw
TR EA AT A A9 IR 72 frar
2 v 5fF arseyz & o gan, qar 0
war, Tafed gwra sfEae e oy ar
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| @ FTHAT L &1 AW AV AT H I A
| W g AR A 9g g, WA A Em
| #ifs g 77 §, rgiq v a1e a7 e

g:

"It is in that spirit that the Planning
Commission is proceeding towards the
formulation of the Fourth Five Year Plan.
With the gains of the current year's good
harvest and with the economy stabilised, we
should have laid the foundations for resum-
ing the process of rapid development in the
proposed next Five Year Plan period."

@A TT AT AT FTENE R A
95 fafags == dar g1 smam T &%
a1z a7 AT I Ffga g qwr F
EI T qAT T |
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21 25 Fo, 22 FGAT AT 24 94T RA
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SHRI NIREN GHOSH: Let him be
made Minister of Socialism.

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI): Madam Deputy
Chairman, I have listened to this debate with
considerable astonishment. I am surprised
that there should be so little seriousness on
such a very serious subject at a time when
the country is going through an extremely
difficult period ; in a way we are fighting
for our very survival. But here—I have
listened very carefully to the speeches
whether [ was in this Chamber or not. In my
office also I can listen. I have listened to
almost every speech that has been made. I
am sorry to say that some hon. Members
have not dealt with this subject with the
seriousness which it deserves or which they,
as Members of Parliament, ought to give it.

A little while ago, the hon. Member, Mr.
Misra, clarified that the main issues raised are
merely these of Plan holiday and whether
Planning has been virtually abandoned. And
whenever there is a debate here, we find the
same kind of picture. One of the last speakers,
hon. Member, Shri Jagat Narainji, who obvi-
ously does not believe in planning, has not
taken the least trouble that is required to find
out what planning means, what the situation or
the condition of India was before planning was
undertaken and what the condition of India is
after planning has been undertaken. SHRI
JAGAT NARAIN: Question. Will the hon.
Prime Minister yield?

SHRIMATI INDIRA GANDHI: I am not
yielding. I have no intention of yielding. Shri
Jagat Narain and his party may ask hundreds
or thou- -
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sands of questions, Madam. But with due
respect to them, the condition of India is not
going to change with their questions nor are
the villages of India or the public of India
going to be taken in by questions such as
those which have no relevance to the
conditions of the people. They live in some
kind of an ivory tower. They have some kind
of political prejudice, some kind of a picture
of what they think should happen or is
happening which is total irrelevant to what
has actually happened or is happening today.

What do we find? In the beginning when
planning was undertaken, it was not only Shri
Jagat Narain's party, it was the Jan Sangh and
other parties also which were against planning.
Today. I met the Merchants' Chamber, big
businessmen and so on and all of them have
asked me one thing, namely, "Why do the
Government not increase their investment?"
Every one of them voiced that feeling. None
of them has said that it should not be done.
Therefore, let us not get involved in these
matters which, as [ said, are completely
irrelevant. Now to come to the other point,
here we have this debate; on the one side, it is
said that there is not sufficient planning,
that planning is inadequate and that the
Government is going the capitalist way. On
the other side, we have the other well-known
argument that the planning is too ambitious,
the Government is. completely Communist
and so on and so  forth. Well, the
Government is neither capitalist nor
communist. ~ The-Government has taken a
particular path and it is determined to stay
on that path regardless of what Shri Bhupesh.
Gupta might say or Shri Jagat Narain might
say on the subject.

Now the question is: Has there been a Plan
Holiday? Has planning been abandoned?
I would like to say with all the emphasis at
my command that there has never been a
sillier phase than "Plan Holiday". There is
no such thing. We had started on the path of
planning, as the last speaker hon. Member
Yajee pointed out, well before Indepen-
dence. We had taken into view the con-
ditions in the country, the very many
difficulties which We would have to
face after Independence andit was
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keeping all that in view that we decided
that it was not possible to progress with-
out planning our resources. What does
planning mean? It does not mean drawing
some picture and having colours which
you like. All it means is to find out what
resources are available, how much can be
invested, and what can be done when
these resources are extremely limited.
That is the whole point. We have started
on a tremendous job, the biggest job that
has ever been undertaken in this world.
And I am surprised that somebody like
hon. Member Jagat Narainji should
compare us with Korea, Japan and these
countries'. Have they got the tremendous
problems that we have got? Have they got
this population? Have they started with
this tremendous poverty and this diversity

SHRI JAGAT NARAIN:
Certainly they have. .. (Interruption)

SHRIMATI INDIRA GANDHI: No.
So, Madam, as I was saying, we are not
concerned with what the other countries
are doing. I happen also to know
something about these countries, their
people and their Governments. At all
levels, I am in touch with them not only
now but for the last 15 or 16 years. So I
am not speaking on a subject of which I
have no knowledge. I am aware of what
Japan has done or what other countries
have done. And I can assure Shri Jagat
Narain that they also are much better
aware than Shri Jagat Narainji of what
India has done, what tremendous
difficulties India has faced and what
achievements India has made in this
period. (Interruption by Shri Niren
Ghosh.) T am not concerned with what
you think about these matters . . .

SHRI NIREN GHOSH: God save us.
Let there be recession.

SHRIMATI INDIRA GANDHI: I am
glad Mr. Niren Ghosh believes in God. It
comes as a welcome surprise to some
people hero.

To come back to the point there lias
been no Plan Holiday at all. But it is true
that we have had to put off the Fourth
Plan and we have not been able to
achieve it. Now, I am not going into
the merits of this—is it a
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good or a bad thing!  Obviously when one
selects a target, the best thing is to achieve that
target. Therefore, I am fully aware that in not
being able to achieve that target, we are not
happy, we cannot be happy. But at the same
time, we have to pay due regard to the
conditions which obtain in the country. I am
surprised that two hon. Members, Shri
Lokanath Misra and Shri S. N. Mishra, both
of whom come from States which have
suffered from drought, should take such a, if
I may say so, frivolous view of that drought. I
do not think in their speeches there was even a
glimpse of the tremendous calamity which had
overtaken the people of Orissa and of Bihar
and of other States. They talked of drought,
along  with some other Members also, as if
drought just meant an absence of rain for a few
days and that was all. It was not that. It was the
biggest calamity which had overtaken this
nation in the last hundred years. And the very
fact that we were able to face up to that
difficulty, that we were able to prevent death on
a large scale and we were able to control the
situation is not justan achievement, Madam,
I beg to submit it is a miracle. This is
something which has been done together by the
State Governments, the Central Government
and the wonderful people of those States
who put up with the difficulty and cooperated in

every possible way to help the  Government
to deal with the tremendous problems
which arose.

It is not unknown in other countries that
when there is such a calamity, things as they
have been planned are upset. Nobody can
foresee a drought of three years running. It has
never happened before in this country and I
doubt if it has happened anywhere else.
Similarly, there is no country where a war has
not had tremendous effect on the economy,
even in countries which are economically
stable and economically advanced. Hon.
Member Sapru said something about the
strangeness of recession and inflation
happening together. But it is a phenomenon
that has been known after every war.

j SHRI P. N. SAPRU: Madam. [ want I to
explain . . .
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SHRIMATI INDIRA GANDHI: No, I am
not yielding. No country has been able to face
such tremendous difficulties without having
ups and downs. Even without difficulties,
there is no country to-day in Europe, in
America or anywhere which has not had ups
and downs in its economy and which has not
faced the same difficult situations, inflation,
recession and all the troubles which we have
to-day. So let us not imagine that we are
living on some kind of an island unaffected by
what is happening in the rest of the world. We
have to attain far higher targets than even the
big, advanced countries are able to do.

SHRI S. N. MISHRA: That is precisely the
need for planning.

SHRIMATI INDIRA GANDHI: I have said
very clearly that the Plan has not been
abandoned. Only certain acute difficulties
have created a new situation, and that
situation has to be met. I think it would be
acting like the proverbial ostrich if we were to
say "No, no, it does not matter if there has
been a drought; it does not matter if there
have been after-effects of the war. We will
continue as we were even though we do not
have the resources and even if things do not
work out as they should. We must stick to
what we set". Some people may think that is
the right thing. But I must admit I do not.

SHRI S. N. MISHRA: But Madam . . .

SHRIMATI INDIRA GANDHI: Will you
please sit down? I have no intention of
yielding to you if you interrupt me.

Now I will have to go a little bit into
history. 1 had not wanted to take up this
matter, but since people keep on mentioning
it, I shall have to go into this. As I have said, I
believe in planning and I believe that without
planning at every stage—at the national level,
at the State level, even at the City level, even
for each institution—work cannot be done
efficiently, you cannot get the best out of your
resources or the material which you have in
hand. And I believe that it is only because of
our planning that we were able to meet this
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severe economic set-back of the last few years
and it is because we have planning that we
were in a position to absorb the shock. Now
we are trying to consolidate our position and
to create conditions, as the Minister said, for
rapid recovery and resumption of full-scale
economic development. I am absolutely sure
that our economy could not have borne this
strain in the absence of past planning. Do our
Annual Plans mean abandoning of the process
of planning? Madam, I beg to submit that they
do not, because these Annual Plans reflect a
conscious effort to organise investments and
programmes to accord with the broad strategy
of the Fourth Plan. The House will recall that
the Fourth Plan was presented to the National
Development Council in October 1964, one-
and-a-half years before the Fourth Plan was to
commence. After that, various committees of
the N.D.C. produced documents on resources,
outlays and programmes which were consi-
dered by the Council again six months before
the Fourth Plan. Unfortunately the
presentation of the document in 1965
coincided with the Pakistani aggression and
the National Development Council authorised
Prime Minister Shastri at that time to make
such changes as were necessary in the light of
that extraordinary situation. Apart from the
increase in Defence expenditure and other
non-Plan expenditure, there was a suspension
of foreign credits and pressure on internal
resources available for the Plan. It is in this
background that in Prime Minister Shastriji's
time the Planning Commission decided to
draw up the Annual Plan for 1966-67. The
very first paragraph of that Plan makes it clear
that though it was being formulated in
advance of the Fourth Plan, it sought to keep
itself in accord with the objectives and
strategy underlying the Fourth Plan.

In the Annual Plan of 1966-67 the total
outlay provided was Rs. 2,081 crores. Against
this an anticipated utilisation of Rs. 2,220
crores was expected within this order of
investment itself, as explained by the
Minister, emphasis was placed on food
production with a view to achieving speedy
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self-sufficiency. With regard to the next
Annual Plan, for 1967-68, the total provision
made for the year was Rs. 2,247 crores. |
admit that this is less than what we would
have liked to have in the second year of the
Plan. But I have already given the reasons
which are well known, and we cannot wish
these facts of the situation out of existence
merely because of our desire to do so. The
Minister has already mentioned this. The
Draft outline of the Fourth Plan was presented
to the Ave Parliamentary Committees and so
on. Here I would like to say that when the
revised Fourth Plan comes up, such
Committees can certainly be formed again and
we can have the views of the hon. Members
on the various sections of the Plan.

Top priority has been given again to
agriculture. I do not want to go into details
because they are available to the Members.
But some hon. Members have raised the point
that we have neglected agriculture and wasted
money on big industries which are not going
to help the country. This expression "wasting
money" was repeated time and again. In fact [
started counting it at one time but when I
found that I was using up much paper, I
decided to give it up. Now I ask this question:
In what way have we wasted money? If we
did not have a base of basic and heavy indus-
tries, would we have been able to fight the
war with Pakistan? If we did not have the
basic heavy industries, would we ever have
been able to supply agriculture with its needs?
In the modern world all these matters are
linked. You cannot help agriculture if you
neglect industry. I fully agree with those
Members who say that we should also en-
courage small-scale and medium-scale
industries. That is important. But it does not
mean that we can afford to ignore heavy
industries and those commodities we need.
We could ignore this if we wanted to change
our entire life. If we say today that we do not
want to use modern means of communication,
we do not want to use many other articles and
conveniences which are necessary to live
either in peace or in war, then perhaps we
could say "Let us have a village economy".
But today we are not in that position.
Therefore
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not producing these articles in our own
country would mean buying them from
abroad. That would not mean a saving of
money but it would mean spending more
money in terms of foreign exchange by
buying those articles from other countries. So,
we have in the past years been able to make a
strong base on which we can now build. But it
is true to say that everything that we have
done is not free from mistakes. I admit
mistakes have been there. I can't say that there
have not been any shortfalls either in planning
or in the matter of implementation. All these
things have happened. I have admitted them
and have mentioned them on the floor of this
House as well as of the other House a number
of times, because | am the last person to wish
to hide anything either from myself or from
others. We have admitted our shortfalls and
our failures because only then can we correct
them. The whole idea of having another look
at the Plan is to see whether things have gone
wrong. I do not think they have gone wrong in
perspective  planning, not at all. Our
perspective planning has been right but things
have gone wrong in the last few years because
of various difficulties and also because of the
necessity of having to take certain ad hoc
decisions quickly to meet those difficulties.
That was the reason why we resorted to these
annual plans but, as I have said before, and I
would like to repeat again that this does not
mean any kind of deviation either from our
policy or from the broad strategy or the
framework of the Fourth Plan. In fact this is
only to enable us to meet those difficulties
and to try to fill the gaps which have been
created by the past difficulties. [ am sure that
with these annual plans we will be able to
strengthen our foundations and make them
firm for the kind of break-through which we
want. Even though we had this tremendous
drought, it is very remarkable that even during
the most disastrous period of drought and
severe economic strain we were able to create
a firm foundation for a kind of agricultural
breakthrough which is in evidence today.

Some hon. Members have made much of
our expectations of a good crop. There is no
doubt that today we are very
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dependent on our agricultural output and it is
because of the shortfall in agricultural
production that we have suffered in those
industries which were dependent on it and in
many other spheres. This has created a kind of
vicious circle which has caused us a severe
setback. But now, although the crop is good, I
must admit that it is not as good as we had at
first anticipated that it might be. Nevertheless
it is remarkable that we are able to catch up
again and we do expect a minimum of 92
million tons this year and the production
might even go higher. It is a question of
coming up against a big obstacle. We could
have got frightened by that obstacle. It was
possible that we could have been scared into
giving up planning but we were not scared, we
faced that obstacle and that difficulty and we
are trying to break through it. It is not even
correct to call the postponement of the Fourth
Plan breather because this period involves
much harder work than before. It does not
mean that we can relax or that people in the
Planning Commission have no work and and
can have a holiday; it means that they have a
very short time in which to recast the Plan.

Some hon. Members have expressed a
suspicion or doubt whether the Fourth Plan
can be ready on time if the Planning
Commission start formulating the Plan only in
the beginning of January next year. In this
matter we can rely on the very eminent and
able Deputy Chairman of the Planning
Commission, Dr. Gadgil, and his colleagues
who are experienced in this matter and who
after having considered the matter are
convinced that they can do this work in that
period.

The hon. Member, Shri Bhupesh Gupta, is a
master of personal invectives. I do not want to
say anything about that and I hope he does not
expect me to reply to him in kind, because I
am not habituated to such language. He has
tried to show that planning has failed because
of the capitalist path udopted by the
Government of India. Madam Deputy
Chairman, as to public sector investment it
has been increasing
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from Plan to Plan. In the First Plan the
proportion of public sector investment was
46.4 per cent. It increased to 54.6 per cent in
the Second Plan and to 62.9 per cent in the
Third Plan, and the share of the public sector
in the net domestic product at factor cost,
which was 10.7 per cent, in 1960-61 showed a
general rising trend and stood at 13.3 per cent
in 1965-66, and it is mainly, as I said earlier,
as a result of adverse weather conditions that
the national income at 1960-61 prices had
fallen. But the state of the economy now,
during 1967-68, is encouraging, and there is
every possibility that, with the increase in
agricultural output, there is expected to be also
an increase in national income, as I am told, of
about 12 per cent. This would show an in-
crease of more than 8 per cent, over the peak
year (1964-65) of the Third Five Year Plan.

I think some Members have mentioned our
dependence on foreign aid. Now I myself am
very much disturbed about this. I have spoken
about it earlier in this forum as well as
outside, and this was one of the reasons why
we wanted to have another look at the Fourth
Five Year Plan, because we do want to take
all those steps which are necessary for self-
sufficiency, and to attain a self-reliant
economy. [ fully realise that this is not
immediately possible. But we can make an
effort in that direction, and today we are
trying to make that effort.

I think the hon. Member, Shri S. N. Mishra,
has talked about resource mobilisation, and I
entirely agree that it is necessary to make the
maximum effort to mobilise resources. To this
end the National Development Council has
decided to set up a committee to indicate how
resources may be raised from the rural sector.
Regional Committees of the National
Development Council are also being set up to
go into the question of electricity and water
rates. [ would like to say one word more about
this particular matter. Each person, each
group, each State, each region wants to have
something extra, but when it comes to raising
resources to meet that increased investment,
then each party thinks that some other party
should raise the resources. The rural
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sector thinks that the urban sector could
provide the resources, and the urban sector
asks "Why are you not touching the rural
sector?" It is true that in our country the
number of people who can afford to provide
the resources is not large, but at the same time
it is true that the benefits of planning, the
benefits of our progress are reaching down to a
larger and larger number of people, and yet we
can see that today all those people are not
contributing to resources. As I said earlier, [
am most disturbed that so much of our plan
finance is dependent on borrowings, whether
foreign borrowings or domestic borrowings,
and it should be our endeavour—and I think
we should make whatever sacrifices are
necessary—t0 see that we get out of this
dependent situation, to mobilise domestic
resources and also domestic savings, so that
the plan is not dependent on these two groups
from whom we have been borrowing. But this
is not an easy task, and it is a task which can
only be achieved if we all sit down together,
put our heads together and decide to co-
operate on these issues. And I am sure that if
hon. Members of all sections of the House are
willing to cooperate in this manner, a way can
certainly be found. In the Deputy Chairman of
the Planning Commission we have today a
person who is not political. He is not interested
in helping one political party or another or
even one political ideology or another. He is
only interested in seeing that we have a plan
which achieves certain targets, not only that
we set targets but also that we are able to
implement them. Therefore this is an
opportunity when all parties should be able to
give their views, not merely on general matters
but on this specific question of how to raise
resources. We should make up our minds that
once the plan is drawn up we will all co-
operate in the raising of resources for the plan,
even if it goes somewhat against a particular
interest, it may be regional or it may be State
interest. Because it is only when the overall
standard of the economy is stabilised and
strengthened that we can have the resources to
go ahead all the other programmes.
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My fullest sympathy is with the hon.
Member, Shri Sinha, who spoke about the
Gantak project. I myself feel most concerned
not only about the Gantak project but also
about one or two other projects which are of
equal importance for our agricultural
production. But we find ourselves in a very
tight corner. We find.ourselves without
resources and naturally, the resources that we
have must first go to maintain certain
continuing programmes and to meet other
essential needs. That is not to say that I do not
consider the Gantak project an essential
project; I think it is important and I agree with
the hon. Member that projects as this Gantak
will make a tremendous difference to our
agriculture. But sometimes one is in a position
where, even when one considers something of
first priority and very much worth doing, one
finds that one is unable to help. However, we
are looking at that question. Although I do not
want to hold out any hope here, because I
really do not know what will come out of the
looking into, but I can only promise that we
will look into that and other such important
schemes.

Hon. Member, Shri T. N. Singh, spoke
from experience and made many constructive
suggestions. He criticised the public sector for
lack of adequate orders, and also mentioned
that some of our big projects are languishing.
We ourselves are aware of this and we are not
entirely happy at the state of affairs. We
realise that it is not good for the country. But
here again certain developments have led to
this situation. Now we are taking corrective
and remedial steps, many of which are already
under way; I do not want to go into the details.
The railways are placing orders and the banks
have been asked to help also in placement of
orders, and so on; I do not want to go into the
details.

I have already taken much time of the
House. I need not go into further details, but I
do want the House to think about this matter
in a constructive way and, as [ said, to find out
a way because, if the economy suffers, it is not
one part of the country which suffers, it is all
the country, and the burden is naturally the
greatest on those who can least afford it. That
is
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why our effort has been to have special
programmes for all those who have been less
privileged up to now, and with all the slashing
down of plans of all the Ministries and all the
Departments it becomes increasingly difficult
to cater to some of these essential pro-
grammes. But we must somehow forge a path
by which we can proceed in this direction. For
us today the most important thing—and on
which 1 would like tc appeal to hon.
Members—is that we should be united in this
matter of raising resources for the Plan. The
Plan is dependent on the resources which we
are able to mobilise and if we fail in this
direction then it does not matter what brave
words we speak or what we want to say, we
shall not be able to fulfil the Plan. I should like
to thank all hon. Members who participated in
this debate for their constructive suggestions
and [ hope that they will continue their interest
in this matter by being constructive and
helpful when it comes to the other problems
which I have mentioned.

SHRI NIREN GHOSH: We have been
having loud promises and nothing more.

SHRI BHUPESH GUPTA: I listened with
uninterrupted  attention and without any
interruptions to the speech of the hon. Prime
Minister that she has made on planning. She
began with the music of irritation if not of
anger, but ultimately she settled down to giv-
ing some statistics given to her by the experts.
It looked as if we were discussing th, Plan. But
my motion is to discuss the absence of a Plan.
Yet we were discussing as if we were
discussing a Plan and the Prime Minister
touched on some of the fundamental questions
and postulates of planning—I can understand
that—in the course of her intervention in this
House. Since she has touched on a number of
important points I should like to have my reply
with regard to them.

Madam Deputy Chairman, the subject
matter of the discussion is: Why is there a
Plan Holiday? We are now told it is not a
holiday. I don't know whether it is a picnic or
a gala performance or what. We are told now
that
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it is not a holiday. The capitalist class we
know, when sometimes a lock-out is declared,
think it is a strike. Here we are having a
holiday for planning, according to our
understanding, and yet this Plan holiday is
being described as high achievement of
constructive thinking, of vigour and initiative.
That is not my reasoning or logic, anyway. |
may have invectives, but I have a lot of logic
left with me.

SHRI M. GOVINDA REDDY (Mysore):
Really?

SHRI BHUPESH GUPTA: Now. we were
discussing why we failed to formulate the
Fourth Plan. I entirely agree with the Prime
Minister that the matter is serious and it
should not be treated lightly even if we have
divergence on many questions of policy and
other things, because failure means failure in

our economic life, in our constructive
economic policy in general and in planning in
particular. Therefore, let us discuss it.

Therefore, 1 said the reason for the failure is
the capitalist path of development which has
been pursued in compromise with foreign and
Indian capitalists, also some semi-feudal
survivals in the countryside. This is my basic
formulation and I would like it to be rebutted.
One may agree or one may not agree with this
analogy, but certainly it merits discussion.

The Prime Minister, evidently advised by
the great ones in her Ministry—I am avoiding
invectives—said that there has been the public
sector, and therefore, she said it is not the
capitalist path. Of course, she is neither in the
capitalist path nor in the communist path. But I
make it abundantly clearly that my quarrel
with this Government is not that it is not
pursuing a communist path. The communist
path can come only after a social revolution in
the country and we are grown up people and
not nitwit enough not to understand when
socialism and communism can come. The
Prime Minister will kindly credit me with
some little intelligence to understand this
simple point in politics and economics. My
quarrel with the Government is that having
taken even to the capitalist path of develop-
ment after independence, it had not followed
the path of self-reliant economy
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consistently. 1 am not saying that no step has
been taken in that direction. Some steps, of
course, have been taken. There are the heavy
industries. They are useful and I entirely agree.
I am not disputing that at all. But consistently
and logically the path of self-reliant economy
has not been followed. In short the path of
attaining economic independence has not been
followed consistently. Does it mean that at no
point no step had been taken which can be
regarded as a step in that direction? Of course,
the Bhilai Steel Plant and the other steel plants
and the heavy machine building industry are
there, and the expansion of certain basic
industries. These conform to the standard of
independent path of development in so far as
they help to overcome our dependence on
foreigners in regard to certain vital products
for nation-building and in the matter of nation-
building projects. Undoubtedly they are there.
But the path has been not only halting and
slow, but it has been attended by compromises
and surrender to capitalists and also a dilution,
with the result that we have reached a stage
when independent and also the important
positive features have got submerged in what I
may call the line of surrender to capitalists.
That is how it should be understood. Therefore
the quarrel is on that score. So the Prime
Minister will ask her experts to do a little re-
thinking on this matter. After all, even in the
United Kingdom or in the U.S.A. and France,
there are many public sector industries and still
some are being built up. But that does not
mean that the path that they follow is not the
capitalist path. Under Hitler many industries
belonged to the State sector. That did not mean
that the path was not that of capitalism or
imperialism. That is not the issue here. There-
fore, it is a misconception of the path. I quite
understand when our Prime Minister is not
clear about what makes a path, what troubles
she is going to land in. I am very sorry for her.
She has been led up the garden path in many
matters and in this also. I entirely agree that
you must analyse the difficulties . . .
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SHRI HARISH CHANDRA MATHUR
(Rajasthan): Mr. Gupta, have you seen the
White Paper recently issued by the United
Kingdom Government regarding the working
of their public undertakings?

SHRI BHUPESH GUPTA : Yes. yes. I
know Mr. Bevan used to say he was a socialist
and pointed out to some public sector
undertaking. The London Transport is there as
an example, but we need not go into all that
now. We know all about it. Here, therefore, it
is quite possible that even within the
framework of the capitalist path, you have
certain State sector, some State undertakings.
It is necessary. After all, the Birlas would not
like to invest a thousand crores on steel. They
would like to invest that money on secondary
articles, on consumer articles and other things
where the profits are immediate and high.
They would not like their money to be locked
up in anything where the gestation period is
much longer and the return very low. It is
quite clear. Therefore the capitalists and the
monopolists do like that some of the
undertakings must go to the public sector in
order that the taxpayer may bear the burden of
the investment, so that they themselves may
draw the fruits of the investment in the form of
steel and other products. These are matters of
economics. But the trouble is that our Planning
Commission is not yet aware of them. We are
told that Dr. Gadgil has come. He is a good
man. He was sitting here. How can [ say he is
a bad man? But what can he do? I should
imagine that some day we will be required to
send a rescue squad from the Opposition side
to rescue Dr. Gadgil

from the predicament in which 5 P.M.
he now finds himself. The Prime

Minister mentioned difficulties; yes,
the difficulties are many but some are man-
made, some are natural like calamities or
vagaries of nature. Are the failures of the Plan
to be explained merely in terms of drought or
of Indo-Pakistan war which was forced on us
though it was not a natural calamity? These
are not the reasons for the failure of the Plan.
It must be properly understood. The drought
certainly does create difficulties
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[Shri Bhupesh Gupta.]

but it does not upset the entire scheme of our
economy. On the contrary we should have
more vigorous planning to meet such natural
calamities. As far as defence is concerned,
when we are in for such heavy defence
expenditure what we have to do is not dilution
of planning or abandonment of planning; on
the contrary we need to husband our resources
better and spend them in a better way and
hence we need better planning. Today I think
we have got a thousand crore rupees defence
budget without that being covered by a Five

Year Plan. Therefore you cannot explain
away these basic things in terms of
difficulties. Take for example the Soviet

Union. They had many difficulties but all the
tim, they had planning. Planning had never
been interrupted.  Certainly some
difficulties do arise which upset things but
then you need even greater initiative and
readjustment of policies and not abandonment
of the Plan or a holiday or putting the Plan in
cold storage for a while. But that is what is
happening here with this Government.  The
Prime Minister said we have not mentioned
many things. Perhaps we have not but in her
speech she never referred to devaluation. I do
not know why she is so shy of devaluation.
Shyness is a quality among some people |
agree, among some section of humanity but
why should she be shy on the question of
devaluation? You should admit what harm
devaluation has done to planning. In fact,
devaluation was conceived by the Americans
in order to scuttle planning, in order to
strangulate whatever planning you had, so
that you cannot go along your own way under
pressure of public opinion, so that you become
more and more dependent on the Americans
and so that you give up whatever is possitive
in planning. Please understand this. It is time
this Government, if nothing else, at least made
a proper evaluation of the disaster that has
taken place as aresult of devaluation of the
Indian rupee. I have never known any eco-
nomist or the Government of any
country treating devaluation in the
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lighthearted manner in which this Gov-
ernment is treating it and in a statement like
that it is not even mentioned. This in itself is
evidence that they knew where the trouble
came from. You mentioned drought, you
mentioned the Indo-Pak war but not
devaluation. No doubt President Ayub Khan
started the Indo-Pakistan war and we had to
defend; we cannot do anything about it. When
the attack comes we have to defend. If rains
don't come, well, some may go to the temple
or consult the astrologer as Mr. Gulzarilal
Nanda often does or as Mr. Morarji Desai but
the rains don't come that way. But in this
question of devaluation, when the proposal for
devaluation comes, certainly you can resist it.
You could have resisted it; you could have
rejected the advice. So this devaluation is
man-made factor. It is very important that you
realise that. Therefore I say this analysis is not
correct.

Now she made some other points. First of all
she said the annual plans are very good. Some
day we will be told that a partial thing is the
whole thing. The annual plan is no plan at all.
Everybody knows it and they know it better.
Does she not know that when this annual plan
question was brought in by Mr. Ashoka Mehta
in a Committee where she was also present,
everybody expressed discontent at this annual
plan? It is not a Plan at all; it is a collection of
certain things saying we shall do certain things.
In reality it does not give any integrated idea of
planning as to what we propose to do to carry
forward, as to what contingent situation we
want to meet in a period of time. The annual
plan is no plan at all. It is a fraud on planning.
It is only an eye-wash but it is an insult to the
intelligence of people who have some inkling
of planning. Therefore the Prime Minister
should take pity on us when sometimes she
inflicts such kind of profundities on us and
says here is the annual plan. If it is a plan then
why not combine three or four annual plans
together in anticipation and make it a whole
Plan? I say planning is something entirely dif-
ferent. Even what we got in the form of annual
Budget—it is bulkier and
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more profound with all sorts of statistics and
figures—which Mr. Morarji Desai is
presenting may be said to be the plan. Or
somebody may say this annual Budget that
we get here and the States Budgets together
constitute the Plan. This is no good at all.
The Prime Minister should take this thing a
little seriously.

Now, let me come to the question of
agriculture. What complacence? The Prime
Minister is very happy. The rains have come;
Gods have favoured us and therefore we are
getting this crop. It will be good. But this
was also the case three years ago. Ninty-five
million tonnes of foodgrains we produced
and what happened later and what has hap-
pened now? Therefore it is no good saying
that because of some seasonal rains or
because of weather our food production has
gone up. The question is, in what state is
your agriculture now? Planning is made to
reorganise our agriculture, to reorientate that
sectoral economy from where 45 per cent of
our national income comes and today
according to the latest report 60 per cent of
the people who may be described as
agricultural population are either landless or
are with very little land with the result that
vast human power, that energy, that labour
power, that manpower, is not utilised. I do
not say this. Mr. Prasantha Mahalanobis in
his Report has said this. All economists say
that; official reports say that. It is a fact that a
greater part of the labour power in the
countryside which could be used for
agricultural development is not utilised for
the simple reason that they are divorced from
land. That brings us to the question of land
reforms, recasting the agrarian reforms
radically. That has not been done. And in this
annual plan nothing of the kind is done. Even
the rural indebtedness has gone up according
to the latest reports. All these things are
known to the House.

With regard to investment, well, in-
vestment is necessary and how do you find
money for investment? You have reached
the saturation point in taxation and you
cannot raise money by way of additional
taxes. That will give rise to political
problems. If you want
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I to put more taxes on the common man you
will be faced with a political situation which
would be an invitation to the people to revolt
against planning as indeed it has happened.
People cannot bear additional taxes when the
purchasing power is going down, when the
national income is declining, when the per
capita income is declining, when the level of
living is going down. The only reason to
impose additional taxes on the common man
is to sabotage planning. The Prime Minister
says, cooperate with us to find resources.
Wherefrom, she does not say. The banks of
course are there but Mr. Morarji Desai has
developed his brilliant idea of social control.
We have back seat driving; we have wombs
opening; we have now Plan holiday and we
have got this social control.. All these propo-
sitions we are getting. But you cannot
mobilise resources unless you break the
monopoly and strike them hard. Privy purse
and other things, they would not tackle now.
It is being discussed. Mr. Chavan is
discussing the question of Privy purses
month after month, year after year and by the
time he takes a decision we shall be dead and
gone. You will have read by that time the
obituary of many of us. By the time Mr.
Chavan comes to his conclusion we will not
be here to listen to that. Therefore I say Mr.
Morarji Desai your Finance Minister's—I am
not using invectives—whole life aim is to
pass the burden on the masses and he has to
manoeuvre to cover up. People demanded,
the Congress Party demanded, the
nationalisation of the banks and Mr. Morarji
Desai came out with his fatuous idea of
social control which ultimately boils down to
certain Reserve Bank regulations high in the
sky. The nation cannot be fed like that. The
question of resources is important. But
agriculture is a source of resource. Are you
ensuring capital accumulation there? You
can never have these resources unless and
until land reforms are carried out, agriculture
is reorganised, and out of harnessing human
labour to the land resources and other things
you produce wealth. Savings among the
landlords and others may go as black money.
Whatever is there you cannot mobilise and
the banks come
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into the picture sweeping away unaccounted
money. Therefore, the question of resources
is important. But you must have a social
policy, economic policy, to have resources.
You cannot have a policy of resources
which all the time hits the people and
increases the income disparities, which leads
to the concentration of wealth as has hap-
pened in the three Plans, as was stated by
the Monopolies Enquiry Commission
Report and Mahalanobis Report, and so on.
Not a word about it.

THE DEPUTY CHAIRMAN:
must wind up.

SHRI BHUPESH GUPTA: Please give me
a few minutes. I did not interrupt for once.
Therefore, 1 say that the present policy you
have pursued with regard to resources is no
good. Mr. Morarji Desai bravely said—he is
a great man; the more I think of Mr. Morarji
Desai the more I think what a hoax. In the
beginning he said no deficit financing, almost
with a Napo-leanic air he declared. Now he
says there will be heavy deficit financing in
the next Budget. Mr. Morarji Desai declared,
"I shall resign before the next devaluation
comes". Heroic utta-rance once again. But we
know Mr. Morarji Desai. He is very capable
of adjusting to everything including the
Deputy Prime Ministership although his
target was higher. Therefore, we can very
well take it that he will easily adjust to
second devaluation also. Therefore, as far as
the foreign aid is concerned, she is very right.
Sometimes she is angry; the Prime Minister
is angry about foreign aid; but what is the
policy with regard to foreign aid? You are
throwing the door wide open—deli-censing,
decontrolling, more concession, greater
chance to the foreign capital for equity
participation—and there is Mr. Ashoka
Mehta who has kept the door, not only the
door but the door, window and everything
open. (Interruption.)

SHRI NIREN GHOSH: American adultery.

SHRI BHUPESH GUPTA: I will not use
the divorce court language. I will not use it.
Even the Prime Minister thinks that I use
invectives. I never use the language of the
divorce courts.

You
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It is an effrontery you may call it of the worst
type. Therefore, here foreign capital is being
invited. Devaluation itself is the greatest
concession to the foreign capital. I would ask the
Prime Minister to realise even now, today, that by
a stroke of the pen you allowed your outstanding
foreign debt as on June 5th, 1966 to go up by Rs.
1300 crores. Today England has devalued. You
will suffer. American dollar is wavering all the
time. I do not know what would happen. The
cumulative effect of all that will be the
devaluation that you have done would be doubly
disastrous for our planning.

Finally, I think the Prime Minister j has
certainly treated us to certain in-; teresting
statistics, and she has dis-i played a little anger
against the Swa-| tantra Party although the
Swatan-tra Party was very generous. The
Swatantra Party welcomed it, appreciated it, and
congratulated you. Chivalry should be on the
other side also. Why should it be on one side?
The Swatantra Party gave you so much
congratulation. But that is the position. I would
ask my friends here, some of them came with
black hair. They have become grey haired. I am
nearing that stage. Did you ever see here the
Swatantra Party congratulating Shri Jawaharlal
Nehru on the question of planning and
expressing such satisfaction? I would ask Mrs.
Indira Gandhi, our Prime Minister, at least to
judge her policy in the light of the congratu-
lations and kudos she has received from the
Swatantra Party.

THE DEPUTY CHAIRMAN:
do.

SHRI BHUPESH GUPTA: Therefore, the
capitalist path has landed her in an inextricable
crisis from which they can never come up. Th,
only thing which remains for us, Madam Deputy
Chairman, is not co-operation but to fight this
capitalist path tooth and nail, at every point, at
every level. Therefore, I assure you that we shall
be seen fighting the path you have taken. It is
only then j we can save the situation and take
the i country out of the crisis and mess in J
which you have landed it by serving the cause of
the vested interests.

That will
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THE DEPUTY CHAIRMAN: I shall now
put the amendments to vote.

SHRI BANKA BEHARY DAS (Orissa):
Madam, before you put the amendments to
vote, will you allow me to ask for a
clarification? Only one minute.

THE DEPUTY CHAIRMAN: No. I shall
put amendment No. 2 standing in the name of
Mr. Chordia. The question is:

2. "That at the end of the Motion, the
following be added, namely:—

'and having considered the same, this
House is of the opinion that—

(i) immediate arrangements be made
to increase the purchasing power of
peasants and to make available for
them remunerative prices for their
produce ;

(i) encouragement be given to
quick-yielding industries and small
scale industries ; their difficulties be
removed and their tax-burden be
reduced ;

(iii) impediments in the way of
capital formation be removed; and

(iv) necessary steps be taken to
maintain industrial peace,"

The motion was negatived.

THE DEPUTY CHAIRMAN: Then
amendment No. 3 in the name of Shri Rewati
Kant Sinha.
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Amendment  No.
withdrawn.

3 was, by leave,

~ THE DEPUTY CHAIRMAN: The question
18:
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4. "That at the end of the Motion. the
following be added, namely:—

'and having considered the same, this
House recommends that a Parliamentary
Committee be appointed to examine the
causes of delay in the finalisation of the
Fourth Five Year Plan, and to report to
the Houses whether the delay was justi-
fled."

The House divided :

THE DEPUTY CHAIRMAN: Ayes 12;
Noes 48.

AYES—I12

Basu, Shri Chitta
Bhadram, Shri M. V.
Chordia, Shri V. M.

Das, Shri Banka Behary
Ghosh, Shri Niren
Gupta, Shri Bhupesh
Jagat Narain, Shri
Mandal, Shri B. N.
Sapru, Shri P. N.

Sinha, Shri Awadheshwar Parsad
Sinha, Shri Ganga Sharan
Sinha, Shri Rewati Kant

NOES—48

Ammanna Raja, Shrimati C. Anis,
Kidwai, Shrimati Bhargava, Shri M. P.
Bhatt, Shri Nand Kishore Bhuwalka,
Shri R. K. Brar, Sardar Narindar Singh
Chengalvaroyan, Shri T. Desai, Shri
Khandubhai K. Dharia, Shri M. M.
Doogar, Shri R. S. Gujral, Shri 1. K.
Hathi, Shri Jaisukhlal Jahanara Jaipal
Singh, Shrimati Kaul, Shri M. N. Khan,
Shri Akbar Ali Khaitan, Shri R. P.
Kothari, Prof. Shantilal Kulkarni, Shri

A. G. Kurre, Shri Dayaldas Mahanti,
Shri B. K. Mallikarjunudu, Shri K. P.
Mangladevi Talwar, Dr. (Mrs.) Mary
Naidu, Miss M. L. Mehta, Shri Om
Mishra, Shri L. N.



4537 Haryana State Legislature

Mitra, Shri P. C.

Nandini Satpathy, Shrimati

Neki Ram, Shri

Patra, Shri N.

Pattanayak, Shri B. C.

Pushpaben  Janardanrai ~ Mehta,
Shrimati Ramaswamy, Shri K. S.

Ramaul, Shri Shiva Nand Reddy, Shri

M. Govinda Reddy, Shri N. Narotham

Shah, Shri M. C. Shanta Vasisht,

Kumari Sherkhan, Shri Shukla, Shri

Chakrapani Shyam Kumari Khan,

Shrimati Siddhu, Dr. M. M. S. Singh,

Shri Dalpat Singh, Shri J. K. P. N.

Sinha, Shri Rajendra Pratap Tapase,

Shri G. D. Tiwary, Pt. Bhawaniprasad

Vaishampayen, Shri S. K. Yajee, Shri

Sheel Bhadra

The motion was negatived.

THE HARYANA STATE LEGIS-
LATURE (DELEGATION OF POWERS)
BILL, 1967

THE DEPUTY CHAIRMAN: The next
item, the Haryana State Legislature
(Delegation of Powers) Bill, 1967.

SHRI BHUPESH GUPTA (West Bengal) :
Madam, before you pass on to the other item,
what about the statement on West Bengal?
The Prime Minister is here. The Chairman
said . . .

THE DEPUTY CHAIRMAN: Not today.
Yes, Mr. Ramaswamy.

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI K.
S. RAMASWAMY): Madam Deputy
Chairman, I move:

"That the Bill to confer on the President
the power of the Legislature of the State of
Haryana to make laws, be taken into
consideration."
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The question was proposed.

THE DEPUTY  CHAIRMAN:  Shri
Jagat Narain.
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THE DEPUTY CHAIRMAN: I do not
think it is quite relevant, the point you are
raising. Let us go through this particular
matter. You may speak on the Bill.

SHRI K. S. RAMASWAMY: Madam
Deputy Chairman . . .

THE DEPUTY CHAIRMAN: Mr. Jagat
Narain, please take your seat. There was a
little confusion. Mr. Ramaswamy moved the
motion but did not speak. I thought that he
was not going to say anything. So I have put
the motion before the House. But Mr.
Ramaswamy wants to offer some remarks on
the motion. Let him do so.

SHRI K. S. RAMASWAMY: Madam
Deputy Chairman, the President issued a
Proclamation under article 356 of the
Constitution in relation to Haryana State on
21st November, 1967 which has been
subsequently approved by Parliament. The
Legislative Assembly of the State of Haryana
has been dissolved by this Proclamation and
the powers of the Legislature of the State are
now exercisable by or under the authority of
Parliament. Parliament can take up the
legislation relating to



